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[Shri T . R. Shamanna]
position, the Kaveri 2nd Stage be 
taken up which will fetch about 30 
m. g. of water.

On behalf of the citizens of 
Bangalore, I once again appeal to 
the Central and State Government 
to see that second stage of Kaveri 
be completed at the earliest.

I request that this issue may 
be taken up seriously and every 
effort should be made to provide 
sufficient and cheap water to Banga-
lore city.

12.55 hrs.
STATEMENT RE: NEW PAT-

TERN OF INVESTMENT OF 
FUNDS OF CHARITABLE AND 
RELIGIOUS TRUSTS AND 
INSTITUTIONS

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAM AN): 
The Taxation Laws (Amendment) 
Act, 1975, inserted a new sub-Sec- 
tion (5) in Section 13 of the Income 
tax Act laying down the pattern of 
investment of funds of charitable or 
religious trusts or institutions.

SHRI G. M. BANATWALLA 
(Ponnani): Our thanks should be 
recorded.

SHRI M. RAM GOPAL RED-
DY (Nizamabad): Along with me.

SHMI R. VANKATARAMAN: 
With a view to enabling such 
trusts and institutions to change 
over to the new pattern of invest-
ment in a smooth and gradual 
manner, the law provided that the 
new pattern inay be adopted in 
respect of accounting years commen-
cing on or after 1st April, 1978. 
This date was subsequently exten-
ded to 1st April, 1981. I had made it 
clear in my Budget Speech last year 
that this date will not be extended 
further.

All charitable or religious tru-
sts or institutions will, therefore, 
liave to switch over to the prescri-

bed pattern of investment in order 
to have continued benefit .of tax 
exemption for any accounting year 
commencing on or after 1st April
1981. As a result, it will be necessar 
to convert certain categories of 
assets acquired by such trusts or 
institutions into Government Securi-
ties, bank deposits units of the 
Unit Trust of India and other 
assets specified in Section 13 (5) 
of the Income-tax Act.

It has been represented that the 
modes of investment prescribed by 
Section 13 (5) yield income by way 
of interest, acceptance of which 

/  is contrary to the tenets of Islam. 
The Government have, therefore, 
decided to modify the pattern of 
investment prescribed under Sec-
tion 13 (5) of the Income-tax Act so 
as to permit charitable or religious 
trusts or institutions to invest the 
trust funds in immovable property 
as well. Suitable amendment to the 
Income-tax Act will be sponsored.at 
an early date and shall be made 
effective from ist April, 1981.

13.00 hrs.

DEMANDS FOR GRANTS,
1981-82— contd.

M in is tr y  o f  E x t e r n a l  A f f a ir s  
—contd.

SHRI P.K. KODIYAN(Adoor): 
Mr. D ep u ty Speaker, Sir, the 
report of the Minis ver has not taken 
into consideration the gravity of the 
international situation.

The infernational situation is 
extremely serious foday. Though the 
Persian Gulf and ’he Indian Ocean 
have become hotbeds of trouble 
today causing serious threat to our 
country and though these dangerous 
developments are very much up-
permost in our minds, yet we should 
n ot lose sight of ihe overall 
world situation. We should view 
these developments in the context 
of 'he world situation.
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In the past one decade, there 
were some very healthy develop-
ments. A  return from arms race 
to the detente and international coo-
peration of people and a series of 
victories won by the National Lib- 
ration movements were the main 
features of these developments in the 
past one decade.

Bu% desperate at these develop-
ments and progress of the National 
Liberation Movement and desperate 
at the setbacks suffered in arms race, 
the imperialist powers had unleashed 
a counter-attack under the leader-
ship of the U.S. imperialists. The 
armament race, building up ofnew 
military bases, deployment of naval 
forces in the Indian Ocean area, 
e*c., were the consequences of this 
counter-attack.

With the assumption of office 
by President Reagan in the USA—
I should, at this juncture, express 
my regret over the unhappy incident, 
the most despicable incident, that has 
taken place, the wanton attack on 
President Reagan; I hope he would 
recover soon —  this counter-attack
has reached a very frightening pro-
portion and as a result, the inter-
national situation has taken a worse 
turn. The extension of military 
bases, deployment of naval and
military force and open threat to the 
National Liberation Movement—  
all these have added t0 the worsening 
of the international situation. 
The U.S. Administration has openly 
stated that they would send arms to the 
Afghan insurgents. It has made 
clear its intention to subvert the law-
fully constituted Government of
free Angola by helping the Angolan 
traitorous movement known as 
UNITA. The hated apartheid 
regime in South Africa is overtly and 
covertly backed by the USA and 
other Western powers. The mili-
tary junta of El Salvador which 
is massacring the people who have 
risen in revolt is being supported 
by the USA with massive military 
and economic aid. Within one month 
of the assumption of the office, 
President Reagan has announced

15 billion dollars worth of military 
aid to various countries in the world. 
The speed with which the Reagan 
Administration has stepped up arms 
build-up and also increased the arms 
supply to various countries has sur-
prised many people even in the Uni-
ted States itself. The Newsweek 
magazine has remarked:

“ There is danger that the Reagan 
Administration might be trying 
too much too *soon, Imposing 
military strategems on prob-
lems demanding greater subt-
lety, more diplomacy and fewer 
guns.”

It is this extremely hawkish policy 
of the U.S. imperialists that has pushed 
the world to the brink of disaster—  
the disaster of a thermo-nuclear 
holocaust.

Yesterday Mr. Chavan has said 
that both the Super Powers are 
aware of the dangerous consequences 
of the nuclear war and, therefore, 
they would only talk about war, 
but they would not start it. But 
we cannot rest assured by the so- 
called balance of terror. There 
are forces in the world which will 
go to any extent in order to portect 
their global vested interests. There-
fore, there is every possibility of the 
world being plunged into a thermo-
nuclear war. The situation today 
is extremely grave. Peace is threate-
ned; the security of nations and peo-
ples all over the world is thr atened. 
There is every possibility of a third 
world war unless the statesmen of 
countries and leaders of nations keep 
restraint and caution in their ac-
tions and pronouncements; they 
have to appeal to sanity and reason 
in order to preserve world peace.

In this background, the peace 
proposals put forward by Presi-
dent Brezhnev at the recent 26th
Congress of the Communist party 
of the Soviet Union are timely
and can form the basis for negotia-
tions on all urgent international
problems of today..
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[Sferi P. Ki Kodiyaa]

His proposals have been widely wel-
comed. I wonder why the Govern-
ment of India has not expressed 
any opinion about these proposals. 
They have not reacted to these 
proposals. India had in the past 
raised its powerful voice at times 
of international crises in favour 
of world-'peace and in order to 
strengthen co-operation among the 
peoples and countries of the world. 
It also successfully frustrated the 
attempts of certain powers to divide 
the countries & create tension among 
the non-aligned countries and India 
being one of the leading countries 
of the non-aligned movement.

Which had always stood for 
a peaceful and amicable settlements 
of all international disputes has to 
play a crucial role at this stage. 
I request the hon. Minister to make 
the response of the Government 
of India clear so far as the peace 
initiative of President Brezhnev is 
concerned.

Naturally, Sir, we are all very 
much concerned about the US 
aid to Pakistan— the massive military 
aid to Pakistan consisting of sophis-
ticated weapons including very mo-
dem and uptodate bomber planes. 
But this aid is not an isolated deve-
lopment. We have to view this US 
aid to Pakistan in the context of 
what the USA has been doing in 
the vicinity of our country, that is, 
in the Indian Ocean and also in 
West Asia.

MR. DEPUTY SPEAKER s 
The hon Member’s time is up.

SHRI P. K. KODIYAN : The 
US arms aid to Pakistan is the major 
and most dangerous link in the chain 
of military encirclement of India 
by Washington, Peking and Islama-
bad axis. We-have to take note 
of this.

The unprecedented strengthen-
ings of Diego Garcia base in the 
Indian Ocean, making it th^biggest

US air and naval nuclear base 
outside the territory of the' NATO 
powers and also the reported granting 
of facilities to the US Navy in Sri 
Lanka and Maldives are also new 
links in the chain if encirclement 
which is directed against the sovereig-
nty and independence of India. India 
should strongly protest against this 
American move of arming Pakistan 
and should declare it as a hostile 
action. The people of India should 
be roused against this threat. I 
have no doubt that the people of 
India would rise as one men as in 
the past to defend the country’s 
sovereignty, intergrity and inde-
pendence .

Coming to the Indian Ocean—  
since I have no time and you have 
rung the bell, I am cutting short 
my speech. I am only referring to 
the points. America has been be-
having in the Indian Ocean as if 
it is an American lake. It is an 
international property which should 
be used only for peaceful purposes 
and for peaceful navigation. 
Therefore, the Government should 
take the initiative in mobilising the 
littoral and hinterland countries and 
take strong and collective action 
against the American attempts 
to convert the Indian Ocean into 
a hotbed of trouble. Now; the Go-
vernment of India in this connection 
should also tirelessly try to ensure 
the success of the proposed, inter- , 
national conference on Indian Ocean 1 
to be held at Colombo and we should i 
emphatically demand the dis*j
mantling of the Diego Garcia andj
other bases in the Indian Ocean. 
In this we can enlist the support of 
even the Gulf countries because 
Diego Garcia is being developed 
as one of the main bases for the 
Rapid Development Force the
primary aim of which is to capture 
Gulf Oil fields.

On the Afghan issue the only 
course open to us is to find a political J 
setdement. I fully support the sober 
stand of the Government of India 
on this issue; So long as the Afghan
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issue remains unsolved, it waukLhs 
used as a pretext to dump all kind 
of.: arm? in the Gulf Area and also 
in Pakistan with its dangerous con- 
sequ 'nces.

Now, coming to the non-aligned 
movement, in the non-aligenment 
Foreign Ministers* Conference1 held 
in Delhi, even though there had 
been a compromise on a number of 
issues which came up for discussion, 
I should say that, by and large, the 
Conference was a success in the sense 
that the unity of the non-aligned 
movement could be preserve. But, 
I have a feeling that on some of the 
issues, India had not explained even 
its known position in various meetings 
of the Conference. In the Conference 
of this nature in the end, we may have 
to come to a consensus on vaious 
issues. But that does not prevent our 
representatives from arguing our case 
and in explaining our pasition. I have 
a feeling that this did not take place. 
How, there is a deliberate attempt to 
divide the non-alignment movement. 
Some countries in the movement 
are taking up positions incompatible 
with the basic principles of non- 
aligned movement. I have a feeling 
that, in the name of ariving at 

consensus some of the basic principles 
like anti-imperialism are being diluted

I warn the Foreign Minister 
against the concerted move by certain 
countries to soften the anti-imperialist 
content of the non-alignment move-
ment*

Even if India is isolated on some 
issues, we should uphold the basic 
principles of the movement. The 
anxiety for consensus should not end 
in appeasement and surrender of 
basic principles.

MR. DEPUTY-SPEAKER: Shri- 
mati Usha Verma.

Before you begin, I would like to say 
that every hon. Member will takeonly 
five* minutes hereafter. The Minister 
will reply to the debate at 14—*30 
hours.

Shdmati Verma,

s f t a f t s q r a w ?  (4 f ( ) : m -  
ktut *rrq-4 fwr t
w  £ n prmxJ f 1 ’rm’rq- war 
sfV gft JTf ( r t f?  ?rr<T f  ^  *  sft 

fo r?  Tfr f  ^
srta# ^ A f  1

'T* srsrfirctT *1% t o r  w r  srwRft
mtfr £ fMfr win 

ftrcr ^  T f (rwV aft n

s w r t  # s n r

*nr f?r<* qft TW ^
«t=t: sr^sr qrr <f*rr qsr>s <• o

srfsr 7$  f  ww # ' s q r -
? r p f f  s  < m c  f t  s #  * r k  ( w r  * r t
WIT q ff f t  1

fr a  f t  *  ^
spf w i  ^  ^ r r

f% p r f r  w  swra in^Nr
s l r e t ,  s r i f t p c  w f «  t  
?Trr «r1w arernr n

sr*rrcr ?r>sr
if srt wrfV jtpprtt

*  TOfsfw |  1 qrsr $iht
STqW #  HffT ®l 1ft,

T̂!T sftT 3W f  fT t |  f  WT *fWT
'ryM  f w  <wn%
f t r f  faff % fif % m  W  7̂T f p  

w ’TTO^nrr =sfrf̂ ?
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[4V»rcff am  «prf]

JT? tTRcT
fsrrtt t ?t t  ^  f w  %
wfir f̂tr % f̂r*r ww w<r*r foraf 
^  t 1 m fir smt »rwr
^  fttft *ft l̂w?r «rt

ftrcr gfw *r wt=f r

*rr ^TfR ?r*r t, ?g[fr°rnr frrr- 
frre *mwr, ^  *tp*wt ,
r̂fsroft #^rwrr ?r«rr sttthh

*w w t  g îwr  ̂ ^r snmr
f»rrd sfrc % snft | i

t  JT̂T ’TfRTI S’ f̂t spffTT 
^ p h  ft; f^rw § f  ^
srcrawr ir srft ? r , w»tfr r̂, 
Trftrerrrr *mr Terr rr w fe  %■ 
CTfttT >3̂  fT t| f  tfl f'TI'Cl’

'̂f tft ft; sfft
wftre? kith ? mft; *r*wr ?th  t t

jjf r̂enr *r f jt ^ ^  i
Tr^TTiT w  ^faswr w i r a i  
^  WfT -̂frft f f  SPTJtV fn fir 
wrr'ft JTtrc ^n^vr *r fw% wrr 
srimr ^?tt ’n%r *ftr ’fta ?r«rr 
*rirf^r 5PT ^  ST5T if ft 3TT% T̂Rt 
*r?< ^f frfa srr m m  f *  

w'k fffrff ^r*r 
^rffri ffrft; JTWfiT 5T4T »TH*r 

f w  frc % st^tt r̂r *r% 1 
’rt̂ r % irrC'T  ̂ wrfir ^r cr«rr 

its TOTJrr | m irr̂ r f̂t srrawpcrr 
stffr «TRT I  I f3T<̂  *ft TfKft 
^r |  f̂r w r  sTR̂ g- |
WTfltT T̂T'rr 3TTTT ?ff? T̂T
fiPuww r̂ ’rar?C ftr ?n^sr
’rrft' sfk ?rfro ^ftwr <t ^  1 

in̂ r strt t ft;
TrftsRm w\ fw^r miflcrr *tr% 
% T̂ir TOT T̂rrf̂ rnff ?T n̂TSTRTT* O

r̂rtt %ftx Trf̂ r ^  ^ptr?
^  gsnxfrr ?rff m

wt^ tjt % ftr^Rr ^r 3̂%
%% % f̂ TCT vft cpfare 

^ =5rrffrr i ^  m$t

vfifw fi % t ^ t
|  f^ 5  ^sf^r *ftx *rcrfer
«R̂ TTT fir I ^fft OTT ^ qf5

viiHT ^T
tt 9PTVT F̂T% OTT

r̂ ^  W *mx
|  spfff% 5 fm r i

% 1

*rer: xw vz vft ^T^fwr ott
Tflfe^ff & W T 77f%
W T  Ij- cp̂ fT ^ f t  ft)

n̂ft w t t  % 
o t b t  fr?ft T̂ffQ[ cf«rr f r o  t o

^  $ 3THRT ^  it
^tttt y f  f̂r^FT ^?rr ^rf^T | 
*rm t w m ff  ^  srirt & ^ f ,  sm 

& snrrcr ftcrRr
 ̂ r̂rf% f w  %

t o  «Ft ^  ^  t f\ x  ir?

^R??rr fr̂ r ^ ^ r r̂rtr i

SHRI DAULATSINHJI JADE- 
JA (Jamnagar): Mr. Deputy Spea-
ker, Sir, I rise to support the Demands 
for Grants of the Ministry of Ex-
ternal Affairs. Sir, I will restrict my 
observations to Chapter V II of the 
Report and that too a part of it. It is 
encouraging to note that in the last 
year India has paid greater attention 
to Latin America. There has been 
an increase in cultural and trade 
discussions and this happy trend was 
stressed by the fact that for the 
first time since Independence at the 
Republic Day our chief guest was the 
head of a State from Latin America.

Sir, under the leadership of Mrs. 
Indira Gandhi our contacts have been 
increasing with Latin America and 
I learn that this interest is being app-
reciated and will be reciprocated. 
Possibly an obstructing factor on
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closer relations with Latin America 
is the financial constraints imposed on 
the Ministry of External Affairs. 
A  colleague of mine mentioned about 
this yesterday but just for an example 
I would like to draw the attention o f 
the House that U. K. spends almost 
Rs. 400 crores on its establishment; 
Japan spends Rs. 1021 crores on their 
establishment. A small country like 
Malaysia spends Rs. 57.5 crores 
whereas we are only able to spend 
Rs. 54 crores for our External Affairs 
establishment. I only hope a welcome 
step would be there and more funds 
would be allotted for this purpose.

Sir, as early as 19*8 Mrs. Indira 
Gandhi said after her tour of Latin 
America that it was essential to 
establish in India a Latin America 
Study Centre so that our people are 
encouraged to take interest in the af-
fairs of the Latin American countries.

Even earlier, Pandit Jawaharlal 
Nehru said “ Even though India and 
South America are far away from 
each other in geography—in thr* 
geography of minds, we are close to 
each other.”

Therefore, it is sad that not 
enough action lias been taken to 
realise the far-sighted ambitions of 
our two beloved leaders. In spite of 
Mrs. Gandhi's desire and under-
standing of the necessity to open 
Latin American Studies Centre, to 
this day not a single University in 
in this country has been directed to 
impl merit this important measure 
of understanding. Without any form 
of support from the Government or 
from the UGC, it is very heartening 
to note that the intellectual community 
have been making their small and 
significant efforts.

One such consistent effort has 
been by Dr. Narayanan of the 
School of International Studies at the

Jawaharlal Nehru University. He, 
with his colleagues, has formed a 
Cell to pursue academic interests 
with Latin America.

In comparison with such efforts, 
the Government should note that in 
every Latin American country there 
is at least one University which has 
got a full-fledged Indian Studies 
Department. It is also unfortunate 
that on our part, we have never 
responded favourably to increase Con-
tacts with such universities or enco-
uraged them to continue their efforts. 
It immediately brings to my mind 
the good work that is being carried 
on by various individuals in Latin 
America to promote relations with 
India. I mention a few names and I 
hope that the Government will 
direct the concerned Embassies to 
take note of them and to associate 
them more with our organisations 
and even invite them to India. They 
are:—•

Madaje Hilda Chen Apuiyi of 
Costa Rica

Senior Vicotor Ben 'Fata of Venezuela

Senior Victor Uriquidi of Mexico

Madame Rene Cura of Argentina

Madame Anita Fernand ini De Na-
ranjo of Peru

The interest which they have shown 
towards us, towards our country, tow-
ards our leaders has been very hearte-
ning indeed.

MR. DEPUTY SPEAKER: Ha-
ve you taken due permission to men-
tion the names here ?

SHRI DAULATSINHJI JADE- 
JA: I am sorry; I will take it. I f  the 
Government recognises such enthusi-
astic individuals, it would lead to 
greater personal contacts between 
India and Latin America.
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[Shri DauiaVSiahji Jtd^a]
Sir, I would like to emphasise that 

Latin Amerka*is probably the only 
part of the world which/has no his-
torical, political, religious or racial 
bias against India. It is an area full 
of excellent possibilities for India.

Latin America also happens to 
be-a large group which supports the 
Non-Alignment Movement. Its 24. 
votes in the United Nations have ass-
umed increasing importance, as they 
tend to strongly align themselves with 
the Third' World. It is all the more 
surprising why the Government 
ignores such positive aspects of 
Latin America. One usually notes 
that more time is spent on less crucial 
countries than on the possibilities 
open in cultivating better relations 
with Latin America. In this context 
the Government is well aware of the 
growing importance of Mexico and 
Venezuela with regard to the supply 
and control of oil.

Even on the symbolic plane, 
India has not given sufficient'impor-
tance to contemporary events in Latin 
America. In this year, the Bi-Cen-
tennial Celebrations of Simon Boli-
var are being held all over Latin 
America and the world. Bolivar is 
their equivalent of our Mahatma 
Gandhi. Yet we have not even 
issued a Postal Stamp in his memory. 
An Indian visitor in Latin America is 
usually surprised to see streets and 
various public places named after 
Indian leaders. There is no recipro-
cation of these graceful gestures on 
our part. It is time wc thought of 
these small endearing things.

I am quite sure that the Govern-
ment is aware of the plans of the 
Andean Group of countries to spend 
40 billion dollars in the next few 
years in a concerted plan of develop-
ment.

In this context, already, Korea, 
Japan:, China and a few Asian and 
African countries have* offered their 
enthusiastic participation. Tt is there-
fore surprising why 110 interest has

been shown by India ando«r vari©- 
us public and private sector uni t* to 
explore the- possibilities of partici-
pation in these' plans*

It would be a mistake to assume 
that latin America can wait till We 
have time to develop our relations 
with them. Vacuums are not left 
alone. A  good example is o f Canada 
which has in the last • decade emerged 
as a major economic partner of vari-
ous Latin American countries. When 
Canada could break with its histori-
cal and economic ties to concentrate 
on Latin America, there should be no 
problem for India to emulate its 
example. The excuses of distance, 
language, etc. are not real barriers.

The present time is most oppor-
tune for us to concentrate on Latin 
America. Such efforts will be propor-
tionately more rewarding than else-
where. Latin America is still apart o f 
the developing world. There is am-
ple scope for India to be associated 
and trading and cultural ties endure 
longest. It is not enough to send a few 
Trade Delegations and Cultural Trou-
pes* in a  haphazard fashion. There 
must be a  concerted driven with 
specific targets and supervision of 
such efforts so that further time is not 
lost.

The Government must initiate 
steps which would make it worth-
while for individuals and industry to 
explore Latin America and its possi-
bilities. Incentives must begranted for 
this purpose. The various concer-
ned economic Ministries must co-
ordinate their efforts to this end. If 
we fail to understand and respond.to 
to the Latin American countries to-
day, I may warn you that tomorrow 
may be too late.

SHRI A. NEELALOHITHADA- 
SAN NADAR (Trivandrum): Sir,
as we all know the foreign policy 
was kindled, generated and carried 
forward during the days of our great 
struggle for freedom. At that 
time we had a lovetfor liberty not 
only for our own people but* for
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.almost all the people of like world. 
£o,;we exprewod our sympathy -and 
support for the liberation move - 

i meats launched in Africa and * Latin 
America. That means we have 
been a part of the world struggle 
against the imperialism. Our free-
dom struggle is a  part of anti-imperia- 
i&m.

The {question now is whether the 
world is free from the threat of a  
imperialism. When we were strug-
gling for freedom from imperialism, 
imperialism was trying to dominate 
the world. Even today imperialism 
has a  design to dominate the world 
in one way or another. Are we able 
to carry on the struggle against 
imperialism as we were carrying on 
before ? In this background we 
should view the world questions 
and the questions around us, whether 
it is a question of Diego Garcia, 
whether it is a question of arms sup-
ply to Pakistan by the U.S.A. 
or the question of the U.S.A. and 
China having access to India sub-
continent. Many hon. Members 
have already elaborated the point of 
Diego Garcia. I do not want to go 
into it in detail. But I am more 
anxious about one point. Diego- 
Garcia Island is very near to Kerala 
and the American warships, naval- 
vessels and military aircrafts can 
reach Kerala from Diego Garcia 
Wfthin no time. The question is: 
are we sincere in our effort to carry 
our struggle against the United 
States imperialist forces Which are 
surrounding most parts o f the world 
whether it is from North or from 
South ? But I am sorry to paint 
out that now we, particularly thet 
Government of India and the ruKng 

at the Centre and most of the 
, are trying to divide the-anti-

imperialist forces even within India, 
the 'recent decision taken, I do 
not know Officially or unofttcialiy, 
by the .Government of Indiaand the 
ruling party make cleavage in the 
Indo^Russian Friendship organiza-
tions and Indo-GDR Friendship

Organizations will only help the 
imperialist forces. The Government 

India is now welcoming the 
multi-nationals on Indian soil with 
all encouragement. Who are these 
multi-nationals ? These imrtti- 
nationals are part of world imperia-
lism. What is world imperia-
lism and what are capitalistic 
forces ? The world capitalist‘ forces 
are part of the world imperialist 
forces. Today, the Government of 
India and the ruling party are not 
sincere in their efforts to carry ‘on 
die anti-imperialist struggle. With-
out liberating our economy from 
foreign dependence, we cannot 
follow an independent foreign policy. 
While speaking in the Constituent 
Assembly in 1947, Pandit Jawahar- 
ial Nehru, the Chief architect of 
India’s foreign policy clearly stated:

“Ultimately, foreign policy is the 
outcome of economic policy 1 and 
until India has properly evol-
ved her economic policy, her 
foreign policy will be rather 
vague, rather inchoate and will be 
groping.”

Again, replying to the dcbafe 
on foreign affairs in Lok Sabha in 
1957 he stated:

“Any part we want to play in 
world afiairs depends entirely 
on the internal strength, unity 
and conditions t>f our country. 
Our views might create some 
impression on others for the 
moment but they will attach 
importance to our voice only 
in proportion to *he strength 
they know we have. There-
fore, bo^h from the point of 
view of our primary needs and 
from the point of view of any 
desire we might have to play 

-a part in world afiairs we 
have to pay first attention to 
oar own country’s affairs.”

May I ask frankly whether the 
Government of India, the Prime 

Minister, Shrimati Indira Gandhi, 
or her party at the Centre
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and most of the States are sincere 
in their efforts to solve the problems 
our counfry is facing today? Are 
they sincere in their efforts to keep 
the counfry united? They are not. 
I am sorry to say that her Chief- 
Ministers in most of the Stafes 
are promofing parochialism. The 
Chief Minister of Kernataka ; Shri 
Gundu Rao is supporting the move-
ment against the Tamilians and 
Malayalees at Bangalore and the 
Chief Minister of Maharashtra, 
Shri An^lay, is supporting the 
Shiv Sena and blessing the Shiv 
Sena, who are attacking the South 
Indians of Bombay. How can 
the ruling party and the Prime 
Minister and the Government of 
India keep the coun;ry united and 
project a strong India to the world ? 
This is the question. Our experi-
ence with Shrimari Indira Gandhi 
as the Prime Minister from 1966 
onwards have been . . . .

MR. DEPUTY SPEAKER : 
Just now you condemned parochia-
lism, but you were be very much 
afraid because Diego Garcia is very 
near to Kerala particularly.

SHRI A. NEELALOHITHADA-
SAN NADAR : Sir, she is not
having any commitment to any ideo-
logy, she is not having any comit- 
ment to individuals who stood with 
her always. That is her character 
and history. How can such a
leader promote the interests of this 
nation and provide a leadership as 
was done during the days of Pandit 
Jawaharlal Nehru, Shri Krishna 
Menon and others ?

I do not want to prolong my 
speech further. Today, there is 
lack of clarity, lack of commit-
ment to ideology, and lack of courage 
and capacity. Our leadership today 
is unable to mobilise to world opi-
nion against the United States, 
whether it is the question of Diego 
Garcia, whether it is regarding the 
question of arms supply to Pakistan , 
whether it is regarding the question

of the US-China axis in the India 
Sub-continent, because of our mora* 
weaknesses, our internal weaknesses) 
we are unable to pose this question 
and mobilise world opinion.

Sir, Pandit Nehru had always 
placed before himself an Asian ap-
proach for the world problems 
against the European approach 
which was based only on power 
blocs. But now we are able to 
carry on that Asian approach ? Let 
us take the example of Iran-Iraq war. 
Two non-aligned countries are 
fighting against each other, the Gov-
ernment of India able to take the 
lead to bring these two countries 
before a table for a settlement ? the 
Report of the Foreign Ministry 1980-
81 itself clearly states:

“Attempts were made by the 
United Nations, Islamic Con-
ference, the Chairman of the 
PLO, Yasser Arafat and by a 
group of non-aligned nations, 
with whom India was associated 
to bring the conflict to an 
end. Their efforts, however, 
failed to make any headway as 
both Iraq and Iran adhered 
to their respective positions.

Sir, see the pitiable situation in 
which India is placed, how our a ini-
tiative is lost which we were having 
during the days of Pt. Nehru. Sir, 
I am sorry, to point out that the 
Non-aligned Conference of the 
Foreign Ministers held in the New 
Delhi recently was a failure as far as 
India is concerned, because India was 
unable to pose the questions like 
Diego Garcia, United States Arms 
supply to Pakistan. India was un-
able to pose the question of the im-
perialist threat to the whole world 
and world peace and the threat to 
India. Then some of the friends 
both on the other side and this side 
were saying it was a success as we 
were able to keep the unity of the 
non-aligned movement. May I 
ask, Sir, unity for what purpose ? 
Unity of the non-aligned movement 
is necessary to fight imperialist
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forces. But I am sorry to point out, 
Sir, that some of the agents of the 
imprerialist forces are now included 
in the non-aligned movement.

Let me conclude reiterating the 
words of the great Panditji, who is 
the architect of our foreign policy 
and the maker of the modern India. 
On 15th August, 1947, the precious 
day of Indian Independence, 
giving a message to the Press he 
said :

“ At this sohmn moment when 
the people of India through 
suffering and sacrifice have 
secured freedom, I remem-
ber, the Constituent Assembly 
of India and dedicate myself 
in all humility to the 
service of India. ”

Again he continues :

“ It is a fateful moment for us 
in India, for all Asia and for the 
world. A new star rises; the 
star of freedom in the East ; 
a new hope comes in your 
being. A vision long cherished 
materialises. May the star 
never set and that hope never 
be betrayed” .

That hope should never be betray-
ed. That was the desire of 
Panditji in 1947 on the very day of 
freedom. But I am sorry to point 
out, Sir, Panditji’s hopes were 
betrayed by nobody else, but his 
own beloved daughter. Mrs. Gandhi.

I cannot support these demands 
for grants which have arisen out 
of that betrayal. So, I oppose the 
Demands for Grants.

SHRI NAWAL KISHORE
SHARMA (Dausa) : Sir, on a point 
of personal explanation. Mr. 
Nadar has referred to the attempt 
of the Government of India and the 
the ruling Party about 
dividing the anti-imperi-
alist forces in and outside the country

and thereby he has referred to the 
ISGUS and other organisations. 
Because I am associated very much 
with the Friendship Society, FSU, 
Friends of Soviet Union and as 
an organising person I know this 
allegation is totally false and absurd. 
“ Friends of Soviet Union ” had been 
organized entirely by Members 
of Parliament and ex-Members of 
Parliament. I further want to say 
that it was done in view of the align-
ment of reactionary forces.

SHRI MANI RAM BAGRI : 
(Hissar) What is this, Sir ? What is 
this personal explanation ?

SHRI NAWAL KISHORE 
SHARMA : Therefore, this allega-
tion is entirely false, malicious and 
motivated.

SHRI MANI RAM  BA G A R I : 
Why have you allowed him?

MR. DEPUTY SPEAKER : I 
have permitted him. You cannot 
question me.

SHRI MANI RAM BAGRI : 
You are also not above the rules.

MR. DEPUTY SPEAKER : 
Now Mr. Ajitsinh Dabhi.

SHRI AJITSINH DABHI 
(Kaira) : Mr. Deputy Speaker, Sir, 
to foster and maintain friend-
ship with negihbouring countries 
has been a permanent plank of 
India’s foreign policy. But our 
neighbour and cousin Pakistan, which 
was born out of the same mother, 
viz. India, has proved to be a hard 
nut to crack in our foreign 
policy. This is despite the fact that 
India has alsways followed a policy 
of peace, and of detente.

After Mr. Bhutto restored demo-
cracy in Pakistan, the prospects of 
detente were visible. But the regime 
of Zia-ul-Haq has pushed these 
prospects of detente back. The 
present military rule of Pakistan
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headed by Gen. Zia-ul-*Haq have 
vested interest in keeping the Indo- 
Pak tension at a high pitch, because 
only in that way they can dominate 
Pakistan’s domestic politics, and 
•also justify the diversion of a major 
part of that country’s financial 
resources, towards defence and a 
defence related matters. The poli-
tical supermacy of the present mili-
tary rulers depends to a great extent 
on the high level on the tension with 
India. That is why there is the cry- 
w6lf, viz. that India has increased 
its military power to attack Pakistan.

Gen. Zia is the head of Pakistan* 
a Muslim nation. He had joined 
the Islamic Conference at T a if ; 
and along with the heads of the 
other "Muslim nations, he hastaken a 
vow to liberate Jerusalem. Therefore, 
now the cat is out of the bag ; that is 
why. Zia wants to equate the issue of 
Kashmir with the issue 
of Jerusalem. That is why Gen. 
Zia recently made a statement in 
the fashion o f**  . He has made a 
palpably false statement that -80% 
of India’s troops are facing Pakis-
tan. India must be wide awake 
against this cry-wo If.

T4ie BJP President, Mr. Atal 
Behari Vajpayee knows well that 
Pakistan has invaded India twice 
in the past. When under the leader-
ship of our hon. Prime Minister Mr. 
Indira Gandhi, India had beaten 
back'the Pakistani invasion in 1971, 
he had compared Jier to Goddess 
Durga. Bat the same Mr. Vajpayee 
now playing die role of a friend of 
Pakistan, demands from Mrs. Gandhi 
evidence, proof that India really faces 
an external danger. In the face of 
Press reports including the Am-
erican that Parkistan is making 
massive arms build up with Am-
erican ihtdp, the -pro-Pakistan stance

•**£xpuaged -as ordered b y  the the

of the <BJP seems to be a sheer 
hypocrisy.

It is said that our foreign policy 
is tilted towards Russia. This cri-
ticism does not bear truth. We 
should all remember that non- 
alignment is not a simple neut-
rality; non-alignment has come to 
connote independent thought and 
action. Russia is our great friend 
and has proved to be a friend in 
need during the Bangladesh war in 
I97I> yet our hon. Prime Minister, 
Mrs. Gandhi had refused to endorse 
President Brezhnev’s concept of 
Asian collective security and had ex-
changed Ambassadors with com-
munist China.

Take the recent issue of Af" 
ghanistan. When the Russian troops 
entered Afghanistan, immediately 
our hon. Prime Minister Shrimati 
Indira Gandhi declared fearlessly 
and with conviction that India was 
opposed to or against the presence 
of foreign military troops in any 
country. Even during the recent 
visit of India by President Brezh-
nev, India had stuck boldly to its 
own guns against Russia, one of the 
Super Powers of the world. The 
strength of the non-aligned move-
ment lies in independent thought 
and action without sacrificing the 
nation’s self-respect and sovereignty.

It is no wonder that self-proclai- 
med disciple of Mahatma Gandhi, 
ex-Prime Minister Mr. Moraji 
Desai’s mean attempt of scuttle our 
treaty of peace, friendship and co-
operation with Russia by proclai-
ming on the even of President 
Brezh- nev’s visit to India that 
Russia instigated him to 
attack Pakistan, has proved 
afeortive. The recent Non-aligned 
Conference of the Foreign Minis- 
sters in Delhi to which India playwed

Chair.
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the host has brought a considerable 
stature and influence to India in
the comitjy o f nations. O ur Foreign 
M inister, Shri Narasimha Rao deser-
ves hearty congratulations because he 
has succeeded in m aking this C o n -
ference a great success. In the midst 
of conflicting pulls o f pro-Am erican, 
pro-Russian, pro-Islamic countries, 
M r. Narasimha Rao has skilfully 
steered clear non-aligned movement 
and prevented its polarisation into 
Soviet and non-Soviet blocs through 
his deft handling, India has been 
able to reactivise the non-aligned 
movement at a time when its r a is o n  

d 'e t r e  was called into doubt. So far 
our hon. Foreign Minister, M r. 
Narasimha R ao has played a com-
m endable role in solving the im -
broglio o f Iran and Iraq in West 
Asia.

A gain the efforts o f India to get 
implemented the U .N .O .’s resolution 
no. 242 regarding Jerusalem are 
being praised in the A rab world.

M R . D E P U T Y -S P E A K E R  : Y ou  
are going into details. O ther members 
have to speak from your own party. 
T h e M inister has to reply at 2.30.

S H R I A J IT S IN H  D A B H I : 
India is opposed to colonialism o f any 
kind even though it m ay be from 
Am erica, Russia or China. But the 
question o f the independence o f Nami-
bia in A frica  must a^trac- our spec'al 
attention, not because all the politi-
cal parties o f India are supporting 
N am ibia but because it involves a 
vital issue o f racial discrimination— • 
apartheid, which is a sin against 
humanity. In order to continue its 
illegal occupation o f Nam ibia, the 
racist regime o f South African G overn-
m ent is perpetrating atrocities on 
the black people o f M ozam bique and 
A ngola who are supporting the 
black people o f N am ibia in their 
struggle for independence. Pandit 
Jaw aharlal Nehru, In dia ’s first Prime 
M inister was one o f the founders o f 
the non-aligned movement. As I 
said, non-alignment connotes in-
dependence o f thought and action

even i f  it meant that one has to go 
alone. Pandit Nehru had said about 
non-alignment :

“ India will follow it even i f  
there was no country in the 
world to follow it and even i f  
it meant that we have to plough 
a lonely furrow .”

This is exactly what our great 
poet Tagore also said :

srfe *P3»

w r ,  w r , t ^ n

Despite the displeasure o f the 
A SE A N  countries, India had re-
cognised the H eng Samrin Govern-
m ent o f Kam puchea. But because 
o f Chinese support to the K hm er 
R ouge, India was to some extent 
isolated from the A S E A N  coun-
tries. But India hopes still that 
some day the A S E A N  countries w ill 
understand In dia’s stand. Now five 
A SE A N  countries are reported to 
have met and made a collective m ove 
to pursuade China to derecognise 
K hm er Rouge Government o f K am -
puchea. Therefore, In dia’s stand on 
Kam puchea stands vindicated. This 
is an eloquent reply to the clamour 
being made in certain quarters in 
India and abroad that because o f  
our foreign policy o f non-alignm ent, 
India is being isolated.

W ith these words, I conclude.

SH R I A B D U L  S A M A D  (V el-
lore) : Sir, first o f all, I want to 
congratulate Mrs. India Gandhi s 
Governm ent for re-establishing 
the image o f India in its correct 
perspective in foreign countries and 
appreciate the laudable work done 
by the M inistry o f External Affairs 
under the able leadership o f Hon. 
M r. Narasimha Rao. O f  course, 
there m ay be some difference o f opin-
ion here and there, as for exam ple, 
in the approach o f solving the d iL  
ficult problems like Afghanistan or

L.S.— 11
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K am puchea. But one thing must be 
recognised that India has taken all 
efforts in the everall interest o f world 
peace, in keeping up the best traditions 
o f  our country. I wish and pray 
that India’s initiative and efforts 
w ill bear fruit in vacating the Russian 
troops from the soil o f Afghanistan 
in the near future.

In the comity o f 154 free and 
independent sovereign nations, 42 
are M uslim  countries. N early one- 
third o f independent countries in 
the world are Islamic countries. India 
as was rightly pointed out by our 
illustrious Prime M inister recently, 
has got the second largest M uslim 
population in the entire world, next 
only to Indonesia. Therefore, I think 
India has got a moral responsibility 
to take interest in the affairs o f M uslim  
nations as well.

W e need not feel shy about any 
adverse propaganda carried out by 
certain interested parties against 
India.

M r. Deputy-Speaker, Sir, by giving 
prominence to the cultural, social 
and religious activities o f 120 million 
Muslims in India and providing 
facilities to raise the voice o f the true 
representatives o f the Muslims o f 
India in the forum o f Islam ic 
countries, we could not only smash 
the false propaganda o f our 
enemies but also establish very good 
and cordial relationships with these 
countries situated in the trategic 
areas o f the world.

W hen I had the occasion to visit 
some o f the G u lf countries 
recently, I was able to find 
immense good will and regard for 
our great country and venerable 
adm iration for the leadership o f 
Mrs. Gandhi. But, whether we have 
understood the real feelings o f the 
people correctly and reciprocated in 
a fitting manner is to be verified in a 
passionate manner.

W e should not forget that m ore 
than a m illion citizens o f our coun-
try  who are living in and around 
G u lf countries, are not only earning 
their livelihood but also sending about 
100 million rupees o f their hard 
earned foreign exchange to India, 
per day.

Sir, these developing countries 
have immense potentialities and even 
the most developed nations viz with 
each other to export their goods 
and man-power and attract their 
capital. But our efforts, I should 
say, in this direction are m iserably 
poor.

T h e entire requirements o f these 
developing countries— men, materials 
and machines— could easily 
be supplied by us. But very scant 
attention is being paid in this regard.

By strengthening our age-old cul-
tural contacts, clearing the clouds o f 
suspicion, assuring our cooperation 
and establishing friendship on a 
sound basis, we can easily double the 
export earnings o f our country. For 
achieving this object, a thorough re-
orientation in our dealings with these 
so-called N A N A  countries should be 
done.

Lest I should be misunderstood, 
i f  I plead for sending Muslims 
as ;our Ambassadors to M uslim 
countries; I would say that i f  that is 
not possible, at least let the 
second man in our missions in the 
Muslim countries be a M uslim.

JJi*5
I am sorry to point out one o f 

the blunders committed recently by 
our missions abroad. Jam aate Islami 
o f India held their conference at 
H ayderabad during the last m onth. 
T h ey were making preparations for 
that for more than a year. T h ey  
have invited certain religious d igni-
taries in M uslim  countries. A t the 
last minute, some o f the most respect-
ed religious leaders and M inisters 
were refused visas to visit In dia an 
participate in the Conference.



Sir, I want to make it clear that 
I have no brief for Jamaat-e-Islami. 
But is it fair on the  part of the 
Government to allow them to hold 
their conference and send messages 
also wishing the  conference success 
and not  allowing the foreign  reli-
gious dignitaries to participate in it? 
Even in this respect a uniform policy 
was not adopted.  It seems at the 
last minute, some dignitaries from the 
kingdom of Saudi Arabia were able 
to participate in the conference and 
not the dignitaries from  the Gulf 
countries. Sir, I was able to  assess 
during my recent visit, what amount 
of goodwill we have to lose by  the 
act of some of our missions abroad. 
When those people ask through the 
columns of local papers, when they 
have issued more than 300000 visas to 
the people of India to live in their 
countries, is it fair on the part of the 
Government of India to deny visas 
for three religious personalities to 
visit our great country ? Sir, really 
speaking we have no answer.

3as  D G. Min. of  CHA1THA 10,

But it is heartening to note that 
our Prime Minister is to visit Kuwait 
and United Arab Emirate very soon. 
I wish every success for our Prime 
Minister. This is going to be a timely 
visit. I hope and trust that the visit 
will definitely strengthen our friend-
ship and relations with Arab countries.

Sir, there are very many important 
facts  to  be  related  about  Arab 
countries. Since there is no time  I 
commend the memorandum recently 
submitted by the Kerala  Muslim 
Cultural Centre in Kuwait, United 
Arab Emirate and qatar through 
the Governor of Kerala, for the sym-
pathetic consideration and  speedy 
implementation by Government of 
India.

Sir, one more point and I have 
done. I would like to point out the 
dearth of propaganda material  in 
Arabic language. In the report pre-
pared by the Ministry I could not 
find a single line about the distribu-

tion of propaganda materials 
Arabic language.

Recently  our  Prime  Minister 
made a very illuminating speech about 
Islam in India, during 15th centenary 
of Hijra  celebration  in Delhi.  I 
wonder how many of our missions in 
Islamic countries know about that 

speech.

I would  request  the  External 
Affairs Minister to get it translated 
into Arabic and give adequate pub-
licity to the speech in  the  entire 
Arab world before our Prime Minister 
visits that area. I further appeal to 
the Minister to bring out at  an 
early date a well got up Arabic weekly, 
espousing the cause of our country, 
to be distributed in all the 14 Arab 
countries and  30  other  Islamic 
countries as well.

Sir, with these words, I support 
the Demands of the Ministry of Ex-
ternal Affairs.

sft Tm (rrâ fsr) :
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t̂t| ŝn: % <tst %  ff *̂r ârr
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fftfw r tr? %  ffr«r ^rrr 
?r*rsfl% fn  firnff w  ff«rr mrff % 
ff«Rff if T2Trr wri |, tfrsrw mm 
:| ?fh: TrmJfr^ciT srrf |  1

ff$r, ff̂ .T rj^ m<m £ 
ff«F«T if «TK<n’ ti ffifo 
I 1 sfnoi Tt5f ir wTO r̂̂ r r̂v >9
TTflr % frrr jfrrrsf, *rrf if ff|f
^rsff vr ^rftnr
sff irfsPT gtfltf SW  Tf cTT'B if, 
swrc swftarr # 5fr< if w-t t h  fâ rro
W  W«KI fST lltK W T

Ŝff ^fr -m m i i  f̂if% 
f ^ T r ^ r ir  % ff % fesffrf |t gfr 

.fVtor *Tcfr % fcirc ferr |  i 
c.t^ & r̂r| Fff % *iT*r pTT 

*r*sRr ff *rr % *rr«r f*rn:
^ F sff^ t T̂rf fr * w

^  I  1

ftfr st^r  & *rf£r# ^ff % *rpsr 
s ’foff & *7*7  ̂ t |  I  1 îrr̂ :
st^Fq^ w<?f «feff & <t |  sfrc 
^Prt^q fR  ^  *T5fnr
<rsrf | ...........

MR. DEPUTY-SPEAKER : 
Please conclude. I will not allow you.
I have told you that the Minister has 
got to reply at 2.30.

TT*i cyrT̂f *il̂ *H«f 3?fT cTf*’
^  %sff r̂ v̂ f’Ef |, f>ir̂  fVsw 
ff?fr w  *r% f  ft? w« t,-|f <r< 
ftsfcrefM *rr KW.-rr ft-,- ^  £ktt
i| ff«rr x*m<r if tie ®>e «£«ff *n

sff Vejfr «f*<, T^T 0 3ff^>f 5TST cffif 
S M f ^ f f  ^Xcfr |  cf^ rt-p 3r?rf 
wffw ^r^ rr J jfw ^r |  i
sr^f cr* T fW t M  m *n  ^ r-? rn r 
% & ff % ? ,tt ?«rr^ J m  ? f ^ n  ^ff 
?rcf | ,  sS  ̂ ^  f q f ^ r  ? fk if  ^  
?rF5rriT it to  § f  |  1 f< ft 5K? If 
wtRf % Jr m tcf jf i f t  fsr?f'T 

|  1 f» rrft s to tt jr^ f, s frifffr 
f f c r r  sft wh: fq -^r irair t  ^ff 
f̂PS fe r f |  ft? 5ff JTHTeTT 

^ fT f If ^ r ,  Tnr^rRi'^ jrrafqrq #  
f f  f?r f%!Tf f̂T ^ r iT  I  f f f  f f * ^  i f  
> re -f^sT  ff)% ffi- % ? k rff «fr ^ r€ f
f^aTT ff | f  «ff 1

fir ^  stsrf % ffi«r ff,
?TR gffjf 5Tff % t |  I  sfh # *r»ff 
CTrar € f fr |f  afar m r  %. . . .

MR. DEPUTY-SPEAKER : 
Why can’t you conclude ? The Mini-
ster is going to reply at 2.30. You 
dont’ want to hear him ? I am going 
to call the next speaker, Acharya 
Bhagwan Dev.

sft t t *  cm* *rarW
^  m*fi % f^iT 3f,- snTTrf̂ r xm  *r§ 
|  r̂?PTr t̂ rt  ^rrf^ i

k*  ( « r ^ )  :
q̂rscreT irfi^r, fq^r jf̂ T̂ nr ^

t e d  fqr *rr? |  f% ^
firnT *rf<T<JT WFfT «R T̂RR *T

r̂np: ^  ^  i

frrr* fq^r f̂P̂ rcT r̂r r̂f
% i$ [  fCT «5TW«ffflT f̂ciT «T>Tcfr
ri^ rr r̂fsft % n f̂q irnk^nr 

f̂f r̂< ^  t  f ^  t  
^  vwr |  1 r̂fr ?w? ?̂t̂ f
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%  n x giifirer  f,

 ̂ =5T#̂rr i 

f <ft  ̂ ^ f srk *sff

' cr: f,  ̂  ̂ 2rwî <

f 1  ^ ^  ?ft q-nr̂r

v im  1

sr̂r cf̂r fqîr   ̂snrsT *r 

*Tf, ̂  3TE cfl  w

fa Tr̂rPrrq-̂T t̂t n̂f̂  sfk mr̂r

x fm r  ̂ *rr Tfr t  <r3T f̂rfr

cTT̂ faTlsft <7ST  ̂#n'mt   ̂*f;

faRK  fat; ■ ^T

|tt  TT*rr?prr fa  vfmr̂ mxt̂T, 

:N̂T sffa qrfâfPT  2T̂t T< T̂-

T̂cr   ̂i  T̂fr̂r, ^

T̂TT mp-,  Sjcf̂

-fatsr  ̂ |, T̂vf t| #

*rte f*r& <r<̂ sfr  r̂̂rpfr

3ft «rr̂r t§ *t; q-fe r̂ sivrf  ?̂rt

^ cfi r̂rr wft   ̂fâsr 

•ftfir T̂ 3"§rf «Tft flpTFTa  ' iftX

«ft TTR̂£ *r~fTTf  ̂ T̂f f® q̂TT 

mqT, eft #T T̂*H  TT3TT T̂RT

*fr< ^ f̂r  f̂rfe  srr *rf 1vD

Ŵ T# *f T̂T =?TT̂rTT f  fa T̂

’f̂ftT  ̂ |TT mTn

W&TK r̂ft yŵrr & fq̂ T *ftf%  ̂

Wtf 3TCT T&V ' t I for  |̂  js?  *ft

T̂flT  #PFT 3R-  ̂3T?T

 ̂eft *j#  *f̂tf  pn ̂r  qr

qirr̂ f̂i «ft r̂ foff # sm**far 

wr ̂   r̂r f̂r r̂ *tt  ̂>Fft 

ft'irr |  r̂ st̂ k | >r   ̂

srfr fMf«r fŴ w' ̂n: %m  t̂rt 

«rr 1  tsr % #t  ̂  ^zr «fr 

rm^RT  ̂ r̂rsf t̂f t̂ ?rh:

5T° n̂ft   ̂nt ^

to  ®tt sptr | i ̂rrszr̂T  ?t̂ t,

r̂ tw sfrt sp̂ft t̂f r̂rr iEfhmff 

%  pr, r̂ t̂r % sr̂rc 

ŵr ?r ̂em t̂t 11 *frft

r̂l qr|t |?TT

11  ̂ f̂r«r r̂ w $ 1 r̂r r̂tcFrrfe 

5TR-.. r̂arrr r̂rr 1 f̂rtw w m 

.̂fft  TC ^RnT  ?̂PT t̂iT

I ? ̂fiJT 5iT ̂  HlWT5̂

2?r PriT ̂  *rr- ̂*< ’rrf̂Rfpr ?ft
R̂T  f, f̂TPTcr  f. ̂n T̂

.̂srrr qx f̂t̂t wf ^ r̂n: r̂ i

#  vfPT qft %  rTRTÔ' ~4x

sRTr̂fcr  f 1**

SHRI JYOTIRMOY BOSU  : 
On a point of order*, Sir. There are 
specific rules and conventions which 
we have been observing in this House. 
Countries with whom we have friendly 
relations, countries with whom we 
have diplomatic relations, we do not 
malign them on the floor of the House. 
That has been tlie convention  and 
we rigidly followed it. Therefore, in 
all fairness  to this  Hptise and to 
those people about whom my hon. 
friend is saying .....'.

wraw WWW %5T : OTSW *Tf1-

?ir, $ t sfw I  ̂gt

fl fsnrr

t....

SHRI  JYOTIRMOY BOSU :
I have not yet finished.

"rarrtr  ^ ^

*\T<T $ & | I f̂lX

T̂ST  ̂ftrn̂TT.. .

MR. DEPUTY-SPEAKER : He 
has not mentioned anythig about 
you.

SHRI JYOTIRMOY BOSU : 
This part should not form part of 
the recor.

••Expunged as ordered by the Chair. V Jf.u-
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MR. DEPUTY-SPEAKE : 
I will go through * the proc -edings. 
If there is anything will see.

w ran i n w m  k i  : T* w «t*ft 
jpVr »fr t  m w re to rc *  11
$  ^5 Tfr j* *

w r* ^fi fa tts fr |  -?*
tf̂ r 7T srtatfrft £ f i t  frr 

■>ft ^ f t #  cTRPfrrf ^rnr
mx ^ *ffrr n ?rr# jswr? tor,
s t r  Jfft 5fl«r w *  * *
f  #  WTT'TT f — ^  aft 5ft *T ^1 <TfT5|T

* f f  ^TfT ^rrcfr ? 5 fft ^  hT f *Pt 
^Rnrrft | — f t o  # rest ŝ rfor 
¥1, t o  s.-Mr g rr ^m rsr
«rr, 'Ht'ff 'n: ferr i ^arN^r
?flrprr?ra $  «rr^rEft?ff ^  fsra?r<?r fcsr i 
w' i ? m  :< ff m ^s rrfr v r ^ ^ im r
^  •Tff T TfT |, $ ?fr>r

mrts i  i w ^ rrf 3T=r
£  ffi *ft ^  ?mrfTr f)<ft 11 

wrsr w it  t T  if$  srrs ?=rr
’Ttfrrr g 5 f fT ^  T rto rn r m  
t  'r r to o R  t  ^ s fr  t t  sm fto r
T̂TT ^frT «f"}^ X"? ^X TT̂ r

«m a iW T g r r  'rc-rr f  srtr 
q fw r  #  WTX 3fcf Sffr 5TCPT fo r  
^•rr =5tTfff f  i rri,* n-nrrarf
*Pt fflrrc f^sfr qrfcff £
w l'r 3r< < | f  i

fire JTfrar»n: f  ^  n*w ?w- 
fter 3rqnr f.'?3? grr t ? r 11 ^
s t w r t o r  ^f sm? *rf t 1 *
f w r  irm  *r srr«far *trrnr g
W<fi «flf fa* Tf# ’TP'fffl # *RT

ffsri% <f?f j f  t  fv  w # Kr«r.’̂ f 

^  JR# ffmwr wr r^r |—

?  5r«rft̂ T v t  fr«r 1 1  ^ f-w-

wtsf w r  srr-^ ?t fw fa  ^fr ^  

ft  tr-*n rctar arra favt
’f s r  |  t  ? r t  *  A'
M i  ^rf^rr 1 1  ftarRr

^ f r  faf%ar m ^ r  11

Ir m r# w  f r f  ? w -

FnT |  t  3TPT-TT f. f=t.'

% 5T flff ^r w r ^rut |  ?
$  srrsf^r ^rrfrrr f  f%  3,?€t

ft  ^  ^ i ! T  *rrom r f r f

h ftrffq t o r  3,-nr 5fi ^ff
^ r TfT^qfa^t f̂l s ^ R  if \i3 wn;
WIT I JTTfOra ¥i ^  gfef

n̂ra- w*n(n 3fRiT 1 1  ^r ^t ^
’ft t  ? i t  t[TiT#sr

sn?r t  irr sfi »ft g f^ a rf

ît<fr «ft f5M sp) 'flTTn h^ rx  % 

?#t^n. ftjiir «rr ^  ^?t TfiT ^ t 

sp tfw  ^rnr i ^ n r wmffcr 

f r f  A' ?rft f,

^  ETfer Tt »rrPOT*r r̂ f^ r

5n7 ^T fft t rk  <*$ 55Tf% ^ f

5T5=<T % srff #srr 5fnrr

i

^  srsrf # frr'T jt M »
^ t ’Tf'ft *flr ?nr«fn fq  a r?n r

T̂ciT |  ft? ff^ t ^ ST̂ TR ^t qT^
w nr ?  i ffsft ^ t qfrwr r̂) s w r  

#5fr wr -<ft |  ^ r€ r  qfr̂ f a w  

ffffi 'f ^ r  srofsRf 3fnr s k

?iT?rfe-f: f̂ifq- % t o  *rs®
^ifltJT SzrFfcf f5f?W 5fR  i srrr

# ?^t  srfr ?i-.t t  t t ,
sfreft Tfn ^ x  win JTfr « r a  f ,  ^ffftr

# ' wrOTrftr^ffr €< wgn w  | 

S S ft o  «T5® ajfe- q^t H3T

3fR  T^'nT p  4  fe « r ifm w i

^ r wnit - s iB W t  =Rrrr | Wh; zrg

* ’ Expunged as ordered by the Chair.
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*Tf«r g ft w  =pt sfi
«T5f5 t , *jpr |  **1
«reror 1

MR. DEPUTY SPEAKER : 
hri N. C. Parashar.

PROF. NARAIN CHAND PA-
RASHAR (Hamirpur): Sir, I rise to 
support..........

*TWT*r JTWft (fpTT) : 
-j t t o t st  JTgrw, *srrifa <rr€f '̂rm *ri

err r̂ t | w  ?

MR. DEPUTY SPEAKER:
They are entitled to some more time. 
Your time is over.

SHRI JYO TIRM O Y BOSU: 
Please do not be too rigid.

MR. DEPUTY SPEAKER: Pl-
ease allow me to conduct the busi-
ness.

»wteF? *r-T?f : TfeiT,
t « p t t  rftx  f f f  c f T f  w
fh fawn ^Tr
1 m rr, >rrPRciTq *fr< *'i~r 

w  * r r #  w r f l t r  #  w r f - * n f
|  ?rh: ^  qj;?, '̂1
% €r =Tff TT '̂r
’ Tlf!?? I

SHRI NARAIN CHAND PAR" 
ASHAR: Sir, I rise to support the 
demands presented to this House 
and appreciate the report of act ivities 
placed before this House by the 
Hon. Minister for External AjfTairs.

First of all, I would refer to the 
commendable performance that, was 
witnessed at the 35th Session of the 
U. N. General Assembly by our 
Foreign Minister. When he made his 
remarkable speech on 3rd October,
1980, a number of ambassadotrs from 
foreign countries lined up to con-
gratulate him for the rich content and 
the beautiful style in which it was

delivered and that clearly outlined 
the role India was destined to play 
during the forthcoming months.

One of the important achieve-
ments that goes to the credit of this 
country is that as a result of the efforts 
made by India, UNIDO has been 
accepted and recognised as a Speciali-
sed Agency of the United Nations. 
This is not a small achievement and 
similarly also in the establishment of 
the U. N. University for Peace in 
Costarica, our country had played a 
Key-role and 45 countries ultimately 
came to sponser that resolution and 
it was passed unanimously. In this 
process, we also tried to enlarge Secu-
rity Council’s membership and in
this context India made heroic
efforts but unfortunately the resistance 
on the part of the world powers scot-
ched that move and most of the
veto poweres did not agree to this
but our efforts will continue to give 
a larger voice to the Third World.

In the sphere of economic rela-
tions, the North-South dialogue is a 
land-mark for the opening of the new 
global order for economic relation-
ships. The resistance has to be diluted 
and it has to be understood that the 
world has entered, not the stage of 
dominance, but the stage of inter-
dependence. The advanced countries 
of the world are dependent upon the 
Third World for raw materials, for 
technical skill and for many of the 
things and the fin shed products that 
are manufactured by these so-called 
advanced countries have as their 
very basis the raw materials from the 
Third World on which they have 
to depend upon.

The World Bank has also to 
change its attitude. At present, the 
World Bank is supposed to be a demo-
cratic institution. In this World 
Bank, the developed nations control 
two-thirds of 'he votes and the Third 
World, with a large majority of the 
noting strength of the U. N. is helpless 
in shaping the policies. So, efforts for 
the democratisation of the World 
Bank should continue.
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It is in the sphere of non-alignment 
that  remarkable  success has been 
achieved. I was listening to some of 
the remarks from the Opposition side 
and I  feel they are made without 
understanding as to what they mean 
by it. Mr. Chavan was right when he 
said that India has come out very 
successfully out of this Conference.
I would like to read a testimony 
from one of the ambassadors from 
non-aligned countries. This is from 
Mr. Milijan Komatina, the Yogoslav 
ambassador  and the concluding 
portion of his article is worth reading 
for  evaluation  and appreciation 
of the whole thing that is called 
Non-aligned Conference.

“The effects of the Delhi Con-
ference will long be the subject of 
evaluation. It cannot be disputed that 
the non-aligned countries have once 
again said the right word at the 
right time. This has greatly added to 
the influence and repute of the policy 
and the movement, which are not only 
viable and functioning,  but which 
are expanding on foundations which 
refute anything which usurps the 
rights of states and nations, and which 
are capacitated to reflect the interests 
and aspirations of the entire inter-
national community. The Minis-
terial  Conference was less a land-
mark standing for the beginning of a 
new phase, and more one marking 
continuity based on loyalty to the 
authentic principles of non-aligned 
policy , as defined by its creators at 
the Conference  in  Belgrade.” 
This is an important assessment that 
has been made by a representative of 
a non-aligned country. Therefore, my 
hon. friends from the Opposition should 
see the direction in which the move-
ment is going on and the contribu-
tion India has made by holding this 
important Conference here.

I would also refer briefly, to the 
relations which  we have with our 
neighbours. Normalisation of rela-
tions with China is important. But 
what has to be understood is this. 
Who has created this abnormality ?

It is China which has been responsi-
ble for creating an abnormal situa-
tion by attacking our country. India 
is doing what it can, what lies within 
its ambit, to normalise the situation. 
That is, we do not stand in the way 
of China normalising che relations 
with India. We are doing everything 
by welcoming their teams—gymna-
sts and others—and by doing what-
ever we can. The diplomatic relations 
have already been established. The 
ball is now in China’s court. Let 
China come forward and India will 
go one step forward so that the nor-
malisation will ultimately be achi-
eved. But the initiative has to come 
from China.

Similarly, coming to Afghanistan 
it was on 27th December, 1979 that 
the Soviet troops came there. The 
ambassadors of the world and other 
representatives at the United Nations 
have agreed that India can do more for 
the normalisation of the situation in 
Afghanistan and for the withdrawal of 
the Soviet troops than any military 
action on the part of the Western 
nations . or anybody else. The- con-
tribution made by our Foreign Mini-
ster and the Prime Minister at the 
Conference of Foreign Ministers of 
Non-Aligned countries in containing 
this issue is a very important one*

I would also refer to the various 
other  efforts  being  made in the 
direction  of having friendly rela-
tions  with  Sri Lanka, Bhutan, 
Nepal and a number of other coun-
tries. A number of Asian Heads of 
State and Asian Foreign Ministers and 
others have visited India during the 
last one year. This one year has been 
a very important period in the his-
tory  of evolution of our policy 
because CHOGRAM-II—the Second 
Regional Conference of the Common-
wealth Heads of Government—was 
held here and it was a great success. 
Similarly the Conference of Foreign 
Ministers of Non-Aligned Countries 
was also a success. *  . ■ *

With these words, I appreciate 
and commend the Report presented
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to the House by the Ministry of 
External Affairs.

I would make one important 
observation. The Sixth Five-Year 
Plan does not recognise the contribu-
tion made by this Ministry for the 
betterment of or rather for improving, 
India’s image abroad. It is in the 
fitness of things that the Sixth Plan 
should make its own contribution by 
enlarging the Budget of the Ministry 
of Foreign Affairs be ause our 
Missions abroad are handicapped 
seriously and adversely in projecting 
the country’s image abroad; also 
various other services are crippled. 
The hon. Foreign Minister has made 
Herculean efforts, with meagre 
resources, to project a better image of 
India abroad. I would plead for 
greater share from the Sixth Five- 
Year Plan for this Ministry, for the 
enlargement of the Budget of the 
the Ministry of External Affairs.

With these words, I once again 
congratulate the hon. Minister for 
Foreign Affairs, Shri Narasimha 
Rao, for having achieved a signal 
success in the Conference of Foreign 
Ministers of Non-Aligned Countries.

SHRI G. M. BANATW ALLA 
(Ponnani): Mr. Deputy-Speaker Sir, 
there can be no denying the fact that 
the foreign policy of the Government 
of India is, by and large in the right 
direction. There are certain areas of 
deficiency, but, generally speaking, 
the policy formulations are based on 
sound principles and on a correct 
perception of the turns and twists in 
international situation and rlations.

Turning to west Asia, we have 
had a principled policy that has 
earned national approbation and 
international appreciation. Here I 
must place on record our apprecia-
tion of the sincere efforts made by 
the Government of India in trying to 
bring about a cessation of hostilities 
between Iraq and Iran. Indeed, good 
efforts have been made by the hon. 
foreign Minister. Various efforts 
were made by the United Nation,

by the Summit of the Islamic Nations 
and by the non-aligned countries. 
But, unfortunately, these efforts have 
not brought any positive results as 
yet. There is no positive response 
from Iran. However, in view of the 
fact that there is a positive and subs-
tantial response to these peace-mak-
ing efforts from Iraq, I must urge 
upon the Government to continue 
the peacemaking efforts in a vigorous 
manner. India is also a member of 
the Non Aligned Goodwill Commit-
tee, along with Cuba, Zambia and 
the PLO. We wish the efforts every 
success.

I must here refer to an important 
aberration, to a very important and 
ser ous, I should say, anachronism 
in our policy. I have moved a few 
out motions on the same asking and 
urging upon the Government to 
sever all relations with Israel. The hon. 
Shri Ram Jethmalani was pleased to 
refer to my cut motion. However, I 
am quite sure that the Government 
of India and the hon. Finance Mini-
ster will not take any advice from the 
hon. Shri Ram Jethmalani for, 
if he does so, the Foregn Minister will 
end up with a situation in which he 

' will have the ignominous position of 
sneaking into the world capitals 
surreptitiously and in disguise plea-
ding for recognition by those 
States. I am therefore, sure that such 
advice give by political perverts
will not be taken by the hon. Minister 
{Interruptions)

The hon. Minister has said in 
his report:

“ A perceptible new warmth 
characterised India’s relations with 
the Arab world.”

This is the truth. I congratulate the 
Government for this renewal of 
warmth that is there. But I must also 
warn the Government that there are 
certain elements which want to 
harm the relations between India and 
the Arabs. For example, we now have 
the news of some false tapes in cir-
culation in Pakistan. In one of those
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tapes, it is alleged that our Prime 
Minister had talks with even Mr. 
Moshe Dayan. This is a condemna- 
ble mischief and I hope our Govern-
ment will come out with a clarifica-
tion and an unequivocal condemna-
tion of such mischief.

However, I must express my 
disappointment with certain increases 
in our trade relations with Israel. 
We have no official trade dealings 
but then the private imports and ex-
ports are on the increase. In 1970-71 
our imports were hardly of the value 
of Rs. 17,12,000. By 1975-76 these 
imports had increased to Rs. 1,21,62, 
ooo.Take the exports. In 1970-71 
the exports were to the tune of Rs. 
67,28,000 and by 1975-76 these ex-
ports had increased to Rs. 2,71,41,000.

I must here point out that in the 
Conference of the Non-aligned Coun-
tries that we had in New Delhi 
recently there was a clear call given 
for severance of all relations with 
Israel. I quote from the declara-
tion:

“ The Ministers reaffirmed the 
need for the continued severance 
of all kinds of formal and informal 
diplomatic, consular, economic, 
cultural sports, tourist and com-
munication relations with Israel 
and invited those Member States 
which had not yet broken off such 
relations to do so.”

I may further quote from this decla-
ration :

“ The Ministers decided to use, 
in a meaningful and systematic 
manner, every possible means to:

(a) weaken the Israel’s economic 
capacity to continue its ag-
gressive policy;

. (b) put an and to the political 
economic and financial 
suppo t given to Israel.”

In the true spirit of this declaration 
I have to urge upon the Government 
to sever all relations with Israel. 
It is painful to see that immediately 
after the end of this Conference a 
press-note was issued perhaps inadver-
tently giving recongnition to the M. 
Sc. Degrees granted by the Israel 
Institute of Techology . I hope it 
was inadvertent and the purpose 
given was to get better qualified and 
more qualified persons in our services. 
If such a press-note was given even 
to enable one Israeli-educated person 
to be included in our services, it is 
rather most disappointing and I urge 
on the Government to withdraw 
the same.

Then, Sir, there is also the ques" 
tion of the Asian Games.

Let it be clearly said that Israel 
will not be allowed to participate in 
the Asian Games that will held 
here. We must also close down the 
Israeli Consulate.

Sir, in view of 'he paucity of 
time, I will refer only to one more 
point and I have done. Let me now 
turn to the situation with respect 
to the Repulic of Cyprus. I appre-
ciate the balanced approach of the 
Government of India to the situation 
in Cyprus. The President of the Re-
public of Cyprus visited India in 
October, 1980. An agreement on 
cultural cooperation was signed. 
A joint communique was also issued 
which reiterated sovereignty, terri-
torial intergrity, unity and non-atign- 
ed status of Cyprus. It also wel-
comed the resumption of inter com- 
unal talks under the U.N. auspices 
and wished these talks success.

Mr. Deputy-Speaker, Sir the cons-
titution of the State of Cyprus requi-
res a cooperation on an equal footing 
between the Turkish and Greek Com- 
mNiiities and this demial to Turkish 
community has been the origin of the 
conflict. We recall with horror the 
tragedies of 1963 and 1967. It is 
a good that high level agrees



ments have been reached since 11 j 1 
and talks are in progre ,s under the 
auspices of the U.N. and we wi;h 
these talks a success.

Sir, our Prime Minister is shortly 
going to visit U .A .E . and Kuw ait. 
W e wish her visit all success. 
T h e last point and I have done. 
India has great stakes in the security 
and stability o f the entire sub-conti-
nent. But, then our response to the 
situation created by the military 
invasion o f Afghanistan has not been 
in keeping with our concern for 
the security and stability o f the entire 
sub-contiment. I must say that we 
have compromised here even the role 
o f the foreign policy and the role o f 
the non-alignment policy which 
India is expected to play in the inter-
national situation.

I would here conclude by remi-
nding the Government o f what the 
Foreign Minister o f Singapore said 
with respect to the role o f non-align-
ment in the non-aligned Conference :

“ O ur only weapon is moral cen-
sure. Those who insidiously 
whisper in our ears "hat taking 
an open and clear stand on princi-
ples will not help want to rob the 
movement of even this weapon. . ”

I hope that in the light o f this, re-
appraisal o f the policy will be under-
taken. W ith these words, I thank 
you.

M r. D E P U T Y -S P E A K E R  : 
N ow  the l.on. Minister.

SH R I M A N I R A M  B A G R I : 
ro s e . ( I n t e r r a p t i o n s )  * *

M r. D E P U T Y -S P E A K E R  : Your 
party’s time is exhausted. Nothing 
is going on recored. It was already 
announced that the Minister will 
reply. (I n t e r r u p t io n s )

SH R I J Y O T IR M O Y  B O SU  : 
You said five minutes would be given 
after the opposition Parties speak. 
You have promised to give rae five 
minutes.

M r. D E P U T Y -S P E A K E R  : Mr. 
Bosu, your party had taken some time.
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SH R I J Y O T I R M O Y  B O SU  
Y ou  told me that you would gw e me 
five minutes.

M r. D E P U T Y -S P E A K E R  : Y ou  
w ill have to sit from morning till
evening. As a special case I will 
allow only Shri M ani Ram  Bagri for 
tw o minutes. He is a senior M em ber 
and I must respect him.
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SHRI JYO TIR M O Y BOSU 
(Diamond Harbour) : Mr. Deputy 
Speaker, Sir, just now I heard about 
the recognition by the Government of 
India of the Degrees conferred by 
Israeli universities. I have seen the 
hand-out given by Press Information 
Bureau myself, and I was taken by 
great surprise that whilst we are one 
with the Arab world, how on earth, 
we could suddenly go off-the beaten- 
track and recognise Degrees conferr-
ed by Israeli unversities? I would 
expect the hon. Minister to enlighten 
the House in this regrd. It is a PIB 
release and I am in possession of a 
copy of the same.

The second thing is this: I cannot 
afford to forget the Government of 
India’s “ Tight-rope-dancing”  And, a 
Government of Ind a Circular had 
come into our hands which pr >hibited 
Vessels which carried foodgrains 
coming from America, if these 
vessels touched Vietnam ports at any 
time. That is the Government 
of India’s Foreign policy! This is a 
Circular which had said that Vessels 
which even touched Vietnam port 
would not be allowed to carry foodgrain 
from America and that circular was 
endorsed by the Government of India 
and given to all the S hpp'ng Lines. 
It is very much a part of the record 
of the House.

Lastly I would say one thing. Mr.
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Narasimha Rao, you know what I 
am going to say. This is about nor-
malisation of the relation with the 
largest neighbour, the largest coun-
try, in the world, Jiat is— The People’s 
Republic of China. Two eminent 
persons, one a former Deputy D ir- 
ector of the Government of India’s 
National Archives, Shourin Roy and 
Dr. Karunakaran Gupta have 
written two sets of Articles which 
have been published in Economic and 
Political Weekly and other papers and 
they have given new food for thought. 
They have revealed very many impor-
tant things based on documents 
which they have found in British 
Museum, British Archives, and various 
other sources.

Now, the mischief done by Olaf 
Carro, the British Civil Servant, and 
then, later, the Governor for N. W. 
Frontier, in d: storting Acheson’s 
Publication ‘Sanads, Agreements 
and Treaties’ and distorting the 
Chapter which talks about this 
boundary between China and India 
has come to light. These are all 
very revealing and something very 
new. I would only like to know from 
the Government whether they have 
gone through these two particular 
research papers, one published by 
Dr. Karunakaran Gupta who worked 
for months in British Archives and 
the other by Mr. Shourin Roy a 
former Deputy Director, Archives, 
And I want to know whether he 
has gone through that. If so, what 
the Government’s attitude at present 
is, in this m°tter, in view of the revela-
tions which have been made. We are 
anxious to know what precise steps 
you are taking to normalise the 
relation with China, tobring the 
relations to the pre-1962 level, 
because, more than 20 years have 
passed end we cannot afford to have 
this A rt’fic’al Boundary Wall stand'ng 
between our two countries and ser-
ving the purpose part cularly of the 
grabbing capitalist races, interruptions 
I oppose America. I will go through 
the record. Thank you.

TH  E MINISTER OF EXTER - 
NAL AFFAIRS (SHRI P. V . 
NARASIM HA RAO) : M r.

Deputy Soeaker, Sir, 27 Hon.
Members have taken part in this 
Debate and I am grateful to them 
for the very high level of debate
that they were pleased to maintain 
at the end of which I am highly
encouraged to note diat a consen-
sus has emerged in this House that
the foreign policy of India, as
before, continues to be based on 
a national consensus. Such a consen-
sus is particularly useful because 
today we are at the aw-roads. 
We have to take decisions and
go ahead. We just cannot rest
content with old cliches. We have 
to take bold decisions because chang-
ing situations need bold decisions 
and if there is no consensus, it 
will not be possible to run the 
foreign policy of a country. There-
fore, this consensus that has 
emerged in the House is the
first acMvem nt, the first 
sping-board, which give the Govern-
ment of India renewed encourage-
ment to go ahead with its policy 
in all its ramifications and pursue 
it confidently in future.

Sir, consensus naturally does 
not mean unanimity. There have 
been a few discordant notes. Even 
in music we have what are called 

They are a part of 
music. So I do not really consider 
this as anything detracting from 
consensus. In fact, in spite of them, 
the consensus has continued, not 
to day alone, it has continued for 
the last three decades and more.
There has been the political an-
cestry of Mr. Ram Jethmalani 
thioughout. There is nothing new 
in this phenomenon. Then have 
been certain indivisuals in this 
country, perhaps even certain 
parties, who thought that his coun-
try ought to have taken a different 
course in foreign policy. They did 
not make any dent on the overall 
policies. But their existence such 
as it was, cannot be denied and I 
do not propose to deny it. As I 
said, in spite of these discordant 
notes, the consensus has continued 
and-1 shall not comment any fur-
ther on this aspect of the matter.
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The debate itself, as I see it, 
has disposed of almost all the 
points that were to be dealt with, 
points being raised and points 
being answered, more or less leav-
ing very little scope to me to reply 
to the debate. The replies were 
contained in the debate itself. I 
am particularly grateful to the 
Hon. Members who have with great 
insight, dealt with these points 
and, irrespective of th' r.id of 
the House they sit in, have come 
out with a very realistic analysis of 
policies and issues that I would 
other-wise have had to spend time 
in unreavelling. Therefore, I 
am doubly grateful to them for 
considerably lessening my task 
and I would not like to cover the 
same ground all over again, It is 
hardly necessary.

Yesterday, our revered Gliavau 
Saheb made a speech which 
had helped me a great deal. His 
analysis of the situation, his 
exposition on several points, im-
portant points, that were raised 
in the debate was something which 
is completely in line with the dunk-
ing of the Government of India.

Except one or two points 
raised by him on which I shall 
presently dwell, I find that this 
was a real example of the consen-
sus which I have referred fo just 
now. Therefore, instead of going 
into all these details, what I have 
been intending to do, since the 
debate began, is to think a bit in 
advance.

We are on the threshold o f new 
decade. The decade of the sev-
enties is over and the decade of 
eighties has just started. 
Is there going to be a qualitative 
change in the thinking of men on 
world affairs, on their own affairs, 
on national and international aff-
airs, on political affairs and econo-
mic affairs ? Or is there just going 
to be a dittoing of the line of the 
seventies ? If so, is there going 
to be any outcome of this dittoing ? 
Is there or is there not a need to

break new ground when we are 
stand'ngat the beginnn^ of this 
extremely crucial decade in the 
history of mankind ? There were 
some of the thoughts that were 
crowding on my mind while I was 
listening to the debate and finding 
myself largely in agreement with 
many of the points raised byhon. 
Members.

I would, in all humility, like 
to share with the House some of 
these alternatives, some of these 
choices that present themselves 
without being dogmatic about 
them, because ultimately decisions 
need to be taken after the delibera-
tion. There is noihing wrong, how-
ever, in posing the questions, in 
trying to perceive the alterna-
tives as we see them and find them. 
But before I go to that topic, 
there seem to be some concrete 
points raised which need to be 
answered factually.

One of the very persistent ob-
jections, persistent criticisms, wMch 
has been figuring if the debases of 
the House on foreign policy, parti-
cularly in regard to this Govern-
ment, happens to relate to our 
neighbours. I would like to disabuse 
the mind of anyone who has any 
illusion, any misunderstanding, on 
this tonic because that is very nece-
ssary. If this is repeated time and 
again, this could erode our relations 
with our neighbours and it could 
cause incalculable harm to the
image of the country and to the 
foreign policy of the country.

Neighbours have a special posi-
tion. That position bring us into 
relations of various kinds, relations 
of all descriptions. If we have a 
common border, if we have common 
rivers, if have common interest

this could happen
Both countries might want the
same thing. It is natural that at 
some point of time, there >s a co i- 
flict. It is the essence of statesmi- 
ship to steer clear of the confl'tn 
and harmonise positio i liarmonise- 
attitudes and live inpva e. There 
fore, our rtilielaons with neighbours 
are of very great importance.
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So any lasting relationship with a 
neighbour as was pointed out by 
Chavanf vesterday> has to be delinea-

ted  first. What are the ingredients of 
the reh tionship between one country 
and its neighbouring country ? 
Gould it be on the basis of big and 
small ? Gould it be on the basis of 
rich and poor ? Gould it be on 
the bv»is of domination and being 
dominated ? I submit it is obvious 
that it could not be on any such 
foasis. It has to be on the basis of 
sovereign equality. It has to be on 
the basis of mituality of interest, 
mutuality of perception to the 
extent possible and also the will 
to harmonise, the will to live to-
gether, thf will to see that the 
interests of both countries lie in 
living together and not being at 
loggerheads with each other. Still 
there will be problems. We cannot 
wish them away. It is inherent in 
neighbourhood itself that while 
it fosters friendship, love and 
affection, it could also give rise to 
conflict. It is a two-way lane.

What has been our policy in 
this regard ? I would like to submit 
that this Government has tried to 
rebuild our relations with neigh-
bours on the basis of trust, mutual 
advantage, reciprocity and national 
interest.

Now this last thing, called 
national interest, cannot be parted 
with, cannot be glossed over, 
cannot be diluted, because the only 
abiding relationship between nei-
ghbours can be of mutual interest 
and not one sided interest. It just 
cannot be one-sided. If you go on 
^conceding, conceding and eonced. 
ing you will never be able to have 
a lasting relationship witli any 
neighbour. The neighbour should 
.know where you stand and you 
should know where the neighbour 
stands. Only on that basis can 
itherc be an abiding friendship.

Sir, instead of going into too 
many details, I would very briefly/
274LS— 12

recount, point by point, what has 
happened in regard to our relations 
with each of these countries.

I take Nepal first. The pro-
gramme of techno-economic co-
operation with Nepal is going ahead 
in order to make Nepal strong and 
self-reliant. Supply of iodised salt, 
Devighat hydel project, Mahendras 
Raj Marg hospitals and dispensaries 
etc. were the on-going programmes 
which many of the Members know 
about. During this year, after 
long and patient negotiations, 
agreements has been reached on 
preparation of project report on 
Pancheshwar Project. This wa s 
one of those things we were dreami- 
ing about for decades. Now it is 
almost coming true because we 
have taken a decision to go ahead 
with the preparation of the project 
report. Sir, the greatest o f the 
projects, the biggest of the projects 
between India and Nepal still 
remains to materialise even at this 
stage and that is the Kamali project. 
We are making every effort to go 
ahead at least with the preparations, 
at least with investigation. I am 
not in a position to say that this 
stage has been reached. But I can 
say that we are in a position to go 
ahead in this direction and perhaps 
it may not be very long before 
even this becomes a fact, parti-
cularly the investigation part o f 
it. It is a huge project, perhaps cost-
ing more than Rs. 3000/- crores. 
It is going to be located in Nepal. 
Its benefits are going to accrue to 
both countries . Money will have 
to come from international agen-
cies. India also has to bear it share. 
As to what decisions are to be 
taken in this connection-these 
matters are being considered. 
That is why it is still in the initial 
stages. It is still something which 
we have to reach.

Now I come to Bhutan. Our 
relations with Bhutan, as is well 
known, are based on imperatives 
p f geo-politics, shared history,
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tradition, and mutuality of interests, 
as reflected in the Treaty of 1949. 
Our relations are cordial and mutu-
ally useful. This year, i.e. within the 
last one year, agreement has been 

reached on :

(1) National Civil Airline linking
Calcutta with Paro ;

(2) Setting up of a braodcasting 
station in Bhutan ;

(3) Discussions are going on
India’s participation in 

Bhutan’s 5th Five year plan; 
and

(4) Assistance extended to Chukha 
Hydel Project, which is well 
known to every one, and on 
Pendencement plant. Discus-
sions are due to take place on 
Chukha Phase II  and Phase-II 
of the Gyalephug irrigation 
projects.

These are some of the important 
things which were completed over 
the last year,

Here, again, the largest of, them 
all is still far away ; and that is 
the Manas Sankosh project. I f  
that becomes a fact, not only the 
relations between Bhutan and India, 
but also the entire economic pros-
pects of both countries will undergo 
a revolutionary change. But still, 
for various reasons including 
the stupendous nature of the 
project, matters are moving slowly. 
We do not wish to force the pace,, 
because it is Bhutan which has to 
come to a conclusion in regard to 
the usefulness of this project. We 
are not asking any of our neighbours 
to go in for a project merely because 
it is useful to us. They have to 
come to the conclusion, indepen-
dently, that it is useful to them as 
well. And only then will it materia-
lise. When the King of Bhutan came 
here recently, he told us that this 
was a matter which he would like 

to consid er further. To this extent

there has been a forward movement.. 
We are waiting for his response.
I  feel that there is hope that this 
huge project also m ght meter'alise, 
if  not in the very near future, then a 
after some years.

Next I come to a very important 
relationship, which has become 
the subject matter of much comment 
recently, viz. our relations with 
Bangladesh. We again wish to 
establish a relationship on the 
basis of friendship and reciprocity.
A  construciive dialogue has 
started with Bangladesh. There 
have been several exchanges o f visits.
I visited Dacca. Mr. Pranab 
Mukherjee visited Dacca. Pres* 
dent Zia-ur-Rahman visited Delhi 
twice on different occassions ; and 
the Foreign Minister of Bangladesh 
and several other Ministers have 
visited this country in
one connection or another. So, so 
far as visits are concerned, they 
have been many in number.. There 
has been steady progress on .: :

(1) Land boundary ;

(2) Maritime boundary.

I will not go into the details 
of each item and say how much 
progress has been made. I am 
making a statement, with full 
responsibility, that there 
has been a forward movement 
on all these issues ;

(3) Illegal movements across 
the borders. This was a very 
important thing which had 
been rankling. It was really 
creating difficulties on both 
sides, I am glad to say that we 
have come to an understanding* 
between the two Governments* 
and there are better prospects; 
of this understanding being 
implemented by both sides.

(4) Railway transit facilities 
This was one of the issue  ̂
pending for a long time 01̂



which there was no forward 
movement for one reason or 
another. This year Bangla-
desh has agreed, in principle, 
to provide these facilities. 
Details, naturally have to be 
workedout.

(5) Improvement in the level of 
trade relations.

(6) Indian engineering exhibition 
held in Dacca was a resounding 
success, it gave the people of 
Bangladesh a panorama of the 
immense possibility of coopera-
tion between the two countries.

(7) Cultural exchanges are
also developing staisfactorily.
On this point also, there had 
not been much progress earlier.
We tried to hammer it
out this year with a certain 
amount of determination and I 
am glad to say that there has 
been some forward movement.

Now, I come to the toughest of 
the problems, Farakka. I shall not 
go into who did what. It is a rela-
tionship between India and Bangla-
desh. I shall not name parties; I 
shall not name individuals; I shall not 
name the governments. The Govern-
ment is a continuing institution. I 
am prCpared to take it as that. Now 
what I am going to say is factually 
undeniable. The Farakka agreement, 
concluded, you know, when, had two 
short comings. It did not safegard 
the principal purpose of the 
Farakka Barrage in ensuring an 
adequate supply of water to Calcutta 
Port. Secondly it did not ensure any 
time-bound programme for the over-
all utilization of the waters of the 
basin. Now, these two are undeniable 
facts. Flowing from these facts,
certain" developments have taken 
place. There are two parts of the 
Farakka agreement as is known. One 
is the short term one and the other is 
the long term one. We have always 
taken the agreement in its entirely; 
These two aspccts or these two parts 
are integrated with one another to
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make the Whole agreement. Now, 
there is a tendency to treat this 
short-term agreement, or short-term 
use of waters, as something which is 
final, while the long-term aspect goes 
on languishing without any solution 
anywhere in sight, without even an 
attempt to come to a solution, without 
even an attempt to go into the details 
of the question, the feasibilities of 
the question or otherwise. This 
naturally is not acceptable to us. This 
is against the purport and spirit of 
the agreement. itself. Therefore, we 
are at a very crucial point.
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The Joint Rivers Commission has 
not been able to tackle this problem. 
The term of the short term agree-
ment is coming to an end soon; 
and now we have to find ways and 
means of either salvaging the agree-
ment, if that is possible, or we will 
have to see what alternative courses 
are open. This is the stage at which 
we find ourselves on Farakka. Let us 
not blame anyone. The question is 
between one country and another. 
Here is a problem and we are greatly 
concerned because it is not only Calc-
utta Port, but much more that is 
at stake on our side, Bihar is at 
stake, U. P. is at stake and the entire 
area which prospectively would have 
got water from the Ganga and its basin . 
So, it is not an easy matter for us . We 
cannot take it lightly and at the same 
time we know that even Bangladesh 
cannot take it lightly. Therefore it 
will be a test of political will; it will 
be a test of statesmanship and I am 
not able to presently envisage a 
right answer to the question, a right 
solution, for various reasons, this is 
the position and therefore we will 
have to be patient, we will have to be 
imaginative and we will have to go on 
with the effort. This will take time.

Coming to Sri Lanka, yesterday 
one hon. Member was rightly indi-
gnant because of the very very slow 
progress on the question of the stateless 
persons in Sri Lanka. I admit that for 
various reasons this delay has occur-
red. But I woukl Bke to assure the
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House and the hon. Member that 
on our side we have neither been 
causing nor contributing to the delay. 
Nor do I say categorically that the 
other Government is responsible for 
it. There have been certain vicissi-
tudes, certain developments which 
have slowed down the process. In 
regard to the fishermen of Rameswa- 
ram to whom the Hon’ble Member 
also made a reference, I would like 
to tell him that we are taking all 
possible steps. It is of course, just not 
possible to build a wall across the 
sea. We are taking whatever steps 
thjat are possible in order to see that 
our fishermen, even by mistake, do 
not stray into their waters and get into 
trouble. I had occasion to go to Rames- 
waram a year ago I personally saw 
the area and how difficult it is for 
our fishermen to really do their 
fishing within our waters and how 
difficult it is for them not 10 stray 
out by mistake; it is inveitable. The 
Kachhativu Agreement, on the whole, 
was considered to be reasonably 
fair to both the countries and once 
that agreement has been arrived at, 
we will have to put up with the con-
sequences we will have to take steps 
to see that our fishermen do no* suffer 
thereby.

Coming to Maldives, it is a very 
good picture that I would like to 
present to the House. Our relations 
have been very good and we have also 
recently appointed a resident 
Ambassador in Ma’dives. That shows 
the need for upgrading our relations 
a id the manner in which our co-
operation has been increasing year 
after year.

Now, finally— or may be pre-finally—  
Pakistan. It is konwn that I made 
more than a dozen statements in 
regard to Indo-Pak relations during 
the last one year. On an average, 
at least one statement was made evety 
month. Month to month, we were 
making new statements in the sense 
we were reviewing the situation as it 
went on evolving. We did not make] 
tbe same statement over and over.

We have sent our evoys. The For-
eign Minister of Pakistan also came 
here. We have had visits, we have had 
discussions here, elsewhere, at the 
United Nations and other places. In 
relation to the actual meetings and 
contacts, I do not think that anything 
more could have been done. All that 
is physically possible to increase 
contacts, increase the frequency of 
discussions, increase the efforts to 
understand each other, has been done. 
I am not sure that anything more 
could have been done. Now, what is 
the real question ? The real question 
is that Pakistan has to make up its 
mind. Ultimately, it is that simple 
because as 1' stated just a few days 
back in a statement in answer to a 
Call Attention, the attempt now is to 
suck Pakistan into something. Is
Pakistan prepared to be sucked into 
it! Is Pakistan prepared to keep
out of it ! Is Pakistan prepared
to play the role of anon-aligned 
country, pure and simple! This 
is the real question. I did
mention this in my statement. I 
made a guarded statement, yes, 
because things are fluid. At least on 
that day, things appeared to be 
fluid. I did not want cO say anything 
whi^h would have the effec of push-
ing Pakistan into something. So, 
while we protested, while we ex-
pressed our concern to the authori-
ties of the U.S. Administration— this 
very day— 31st March— our
Ambassador is to meet Gen. 
Haig— we have not relenred on 
our efforts. We have done 
everything that is possible ,0 
make them understand 1hat this does 
not merely n/olve giving a few 
weapons to Pakistan. This goes much 
farther. This means creation of ten-
sions. This means a new arms race 
in this region. This means a set-back 
to the normalisation of relations
between Pakistan and India and it 
has so many other repercussions. We 
have told the U. S. so, we have told 
Pakistan so, And, we are hoping agai-
nst hope, because during the last 
three or four days, even that hope ha 
dimmed a little; but we are sts
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ail. However, I would like to submit 
to the House that if Pakistan insists 
being armed to the teeth and the US 
Administration in;ists on arming 
Pakistan to the tee h once again 
well, all I have to say is hat it is 
Pakis an‘s teeth. I have nothing 
more to say on that.

But so far as India is concerned, I 
w.iild like o assure the House that 

we shall continue to be vigi’a u , 
we shall continue to be aware of 
what is happening and we shall 
continue to be aware of what we have 
to do in relation to what is happening.

SHRI CHANDRAJIT YADAV: 
Are you proposing to meet Mr. Haig 
or are you asking the Ambassador 
to meet him!

SHRI P. V. NARASIMHA RAO : 
This question was put to me the 
other day.We don‘t run like that. 
The point is that there is a setting in 
which two Foreign Ministers can 
meet. I have said that meetings will 
take place in due course. But I 
must say tuat any panic displayed on 
behalf of the Government of India 
would be counter-productive.

SHRI CHANDRAJIT YADAV :
It is not out of panic. It is a serious 
situation.

SHRI P. V. NARASIMHA RAO: 
Absolutely, I am serious about it. I 
have said. so. I have not ruled out 
meetings. I have not ruled out discus-
sions. I have not ruled out any of 
those things. But the point is, there 
is always setting, a kind of 
preparation that has to be made. It 
is not as though they do not know our 
concerns. It is not as though they are 
studying this problen for the firsr- 
time. The;e decisions are made 
deliberately and it is not as if they do 
not know what India stands for. But 
still all efforts will bs mad3. This

promise, this commitment, I would 
like to reiterate to the House.

I now pass on to the next question 
which has figured very prominently 
in the debate, viz, the security envi-
ronment: around us-the Indian
Ocean, West Asia, South West 
Asia, South East Asia and our sur-
roundings. Sir, again, I would not 
like to repeat all that has been said.
I entirely agree widi the analysis 
given by the hon. Members and with 
the very grave situation that they 
have perceived all around us along 
with its grave consequences. The 
only aspact which becomes relevant 
in this connection is the aspect of 
detent t  And detente becomes 
meaningful only when it leads to- 
disarmament. These are all inter-
connected. For 35 years the developed 
countries were able to develop in 
peace while the dev eloping countries 
outside that club, had hundreds of 
skirmishes, hundreds of wars-small, 
big, medium all kinds of wars- and 
the arms such as they came, emana-
ted from the developed countries. 
The developing countries were too 
un-dcveloped to manufacture arms 
themselves; this goes without saying 
and it does not need great intelligence 
to come to tlvs conclusion. While 
there was peaceful development in 
one part of the world, there was 
complete ruination in the other, 
major, part of the world. This has 
been happening for the last 35 years. 
When detente was mooted for the 
first time, the leaders of the third, 
world said there and then that detente 
confined to Europe alone would not 
work; detente has to be global. The 
implication is that a limited detente 
within Europe would that they will 
not fight in Europe but will continue
10 fight through proxies everywhere- 
else. That is what it means. That is 
what was pointed out by almost all 
the leaders of the third world. This 
fell on deaf ears. It was fine while the 
detent^ was on. Even the American 
novels descirbed consultations between 
the Soviet Union and the American
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Administration at differnet levels—  
technology being exchanged, 
data being processed and 
exchanaged, etc. — as a great eup-
horic era. Incidentally, while the 
American novels the US Administra 
tion and the Soviet Union were acting 
very chummy, the common enemy, 
very ironically was China. Then 
came the reversal of detente. And 
now find some of the other novels 
conjuring up fights between the 
Americans and the Russians on the 
moon-not just on the earth. I am 
straying a bit in to the field of li-
terature because I am sure that 
this literature, every best selling 
novel which sells millions of copies, 
gets into the psyche of the poeple, of 
the readers. That is why, it becomes 
important. In one of these, a picture, 
is conjured up than there is a great 
war between China and Russia, the 
United States is approached by both 
for arbitration. I have nothing 
against the writers I have nothing 
against the literature. I have nothing 
against imagination as such. 
But the point is that this is fiction 
which takes into account no facts 
of life. It is pure fiction. We can 
forget it. But we cannot forget the 
fact that while events change, the 
propensities of the people, the reac-
tions of the people also to these events 
are alikely to change. That is why, if 
a particular psychosis is created in 
a particular country, it will be very 
difficult to get out of that psychosis. 
Perhaps modern wars, or modern 
conflicts, are being continued and 
conducted on the basis of psychosis, 
more than anything else. Therefore, 
the whole atmosphere is so polluted 
it is so vitiated, that today even the 
talk of peace sounds unreal. The 
non-alignment movement says th^t 
there is only one way to exist, and 
that is to co-exist, there is no other 
way. Shri Biju Patnaik says it is 
because you are weak that you are 
votaries of non-alignment. Non- 
alignment is taken as being wsak, 
one is noQ-aligned because one is 
weak. This concept of noa-align-

ment movement is itself so faulty, 
so wrong historically, that at least 
in this country it needs to be 
corrected. I am afraid, we cannot 
really continue in this misconcep-
tion.

The brunt of this reversal of 
detente has fallen on the Indian 
Ocean, because it is the nearest, 
beyond the confines of the erst-
while detense area. All of them are 
operating, and they have created 
vested interests for themselves in 
this ; they have an excuse which 
they are trying to exploit to the 
full. What does the Indian Ocean 
mean to India ? This is one thing 
which we have to understand. We 
used to talk of cChats Sagara Parvan- 
tam. It is not only to-day, but for 
ages, we have taken the Indian Ocean 
as the medium through which India 
radiated in all directions. All that 
India stood for, travelled far and 
wide through this medium and if 
this medium is polluted, if this 
medium is viated, I am afraid, the 
first vicitim of this is going be India. 
Therefore, we cannot remain com-
placent while this is happening in 
the Indian Ocean.

Yesterday, Shri Chavan rightly 
raised the question of Diego Garcia. 
I admit that there is nothing com-
parable to Diego Garcia anywhere 
in the Indian Ocean. Yes. But 
why was it omitted from the Non- 
alinged Declaration ? Was it omitted 
because somebody twisted our arm ? 
Was it omitted because we wanted 
to please somebody ? Was it omitted 
because India, at that point of 
time, was no longer interested in 
the Indian Ocean ? These were not 
the reasons at all. As Shri Chavan 
again pointed out yesterday, this 
omission was the subject of particu-
larly heated debate, and it took a 
very long time to come to a conclu-
sion on this particular subject, when 
it came to a consensus.
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We arc hopefully going to have 
a conference on the Indian Ocean 
in Colombo. The question is, when 
you want the United States to be 

esent at that Conference— although 
am not sure that the United 

States is going to attend it, mind 
you ; I am not saying that I have 
-ensured the participation o f the 
United States— by omitting Diego 
-Garcia, while nothing has been lost 
on the fact and on the ground, we 
have desisted from giving an excuse 
for the United States to keep out. 
This was done, as was pointed out, 
at the particular instance of Sri 
Lanka, who happens to be the host 
country for the Conference on Indian 
Ocean, and we had to respect the 
wishes of Sri Lanka. Now you will 
ask, having done all this, is the United 
States going to attend at all ? Is 
this Conference going to be held 
at all ? Your guess is as good as 
mine in this respect , because, I am 
sorry to say, that the prospects 
seem to be receding. I have been 
reporting on this question from time 
to time to this House ; I had never 
sounded too confident but now, I 
am sorry, I have to sound even less 
confident, because things are shaping 
that way. There are certain pretexts 
that have come and in the light of 
those pretexts the presences in the 
Indian Ocean are being raised. Why 
should the Conference not be held 
in 1981 ? Suppose it is held in 1983, 
or in 1984, nobody will probably 
have any objection because by that 
time whosoever wants to bring his 
presence up to the point he wants, 
would have done that. Then what 
are you going to have the Conference 
about ? It becomes a /ait accompli, 
it becomes just a gathering of persons 
who gather and disperse.

So, if this Conference has to be 
held, it has to be held in 1981. It 
is of the essence that it is held in
1981. Otherwise its utility will 
dwindle. I am not sure that we are 
not going to hold it. But the choice 
Taefore u* is— what do we do i f  some 
one does not want to attend ? Will 
you have the Conference not with-

standing, or will you allow the Con-
ference to be vetoed or delayed by 
one whose presence is absolutely 
necessary ? Now, this is what is 
called dharma sankat. This decision 
has not been taken yet. It will have 
to be taken as quickly as possible 
because there is not much time 
to lose. I f  we do intend having it, 
and if we do decide to have it, pre-
parations will have to be started imm-
ediately . So, while the position re-
garding the Conference is none too 
certain, we have to take a very 
difficult decision in regard to facilita-
ting, as far as possible, the holding o f 
this Conference and the attendance 
of those whose presence is considered 
absolutely necessary.

Sir, this is the picture which is 
presented in the Indian Ocean. 
The armament race is continuing. 
This is well known. We all know a 
little English, but i f  some one tells 
us the names of the arms and the 
weapons, the weapons I am afraid 
we won’t understand them. They 
are all English names, but we really do 
not understand what they mean 
what they cannote, what they stand 

y f̂or, what they are capable of doing. 
This is the position wh^re we 
stand and we find the armament race 
going on uninhibited and present-
ing a jig saw puzzle to all of us.

There are theories of deterrence. 
It is very difficult to say who is 
deterring whom, I think, I am deter-
ring the other man, the other man 
thinks he is deterring me. What we 
are, in effect, doing is deterring 
ourselves. I am deterring mayself 
because I am always thinking o f 
him. Because of this obsession, I am 
not able to do anything better. I 
am going on increasing my expendi-
ture on armaments, thinking that 
by doing so I am stopping him. I 
am not stopping him, I am only 
stopping myself. My capacity to use 
this moneNvror something good— this 
is what I am stopping , not the other 
fellow. This is the illogic of the 
theory of dererrrence which has
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been so much bandied about days. 
So, sir we have to understand 
that this position is to be faced by the 
non-aligned world because, as is 
well-known, firstly they are to be 
victims and secondly, if they want 
to resist it, they represent the ma-
jority of mankind and therefore, 
they alone have the right to resist ; 
they have to create this strength, 
the will, within themselves by which, 
if they resist it, it will not be possible 
for those who are indulging in this 
suicidal race to continue with it. 
It has to br a moral force as Panditji 
always said. There is no physical 
force, there is no military force to 
stop it. But in this there is one very 
important factor which has 
come in, in the last one year. 
And that is Afghanistan. We have 
made it quite clear that we are 
against the presence of foreign 
troops in any country. Now this 
has been variously interpreted. Why 
don’t you name Afghanistan ? Why 
don’t you name Kampuchea ? 
Why do you say in “ any country.”  
My answer is, I mean“ any country” 
when I say “  any country” . I do 
not mean Afghanistan alone. I do 
not mean Kampuchea alone. While 
there are some others who would like 
to have different prescriptions for 
different countries, I do n o t... . 
(interruptions)

SHRI JYO TIR M O Y BOSU : 
Not at all.

SHRI P. V. NARASIMHA 
RAO : (interruptions) I do not want 
any foreign troops in any country. 
At this very Non-Aligned Foreign 
Minister’s Conference what has been 
lost sight of an achievement of which 
we could legitmately be proud, is 
the paragraph on Kampuchea.. 
I will briefly show what we have been 
able to achieve by consensus.

In the United Nations General 
Assembly in 1980 when the question 
of Kampuchea came up, the pros-
pect was very clear, because we knew

what the majority would say. Thejr 
said pure and simple:^-

“ Total withdrawal of foreign, 
troops from Kampuchea within, 
a specific time frame to be 
verified by the United Nations.5̂

I am reading only the relevant 
portion.

Now compare this with this para- 
graph from the Non-Aligned Dec-*- 
claration:—

“ Reviewing the situation in South 
East Asia, the ministers expressed' 
grave concern over the continn ng 
co .flicts and tensions in 
the region particularly as some 
of the States are Members o f  
the movement of non-aligned 
countries; they re-affirmed their 
support for the principles of 
non-interference in the affairs of 
sovereign States and the in-
admissibility of the use of force 
against sovereign States ; t&ey 
warned that there was a real 
danger of the tensions 
in and around Kampuchea es-
calating over all wider area.”

and this is important: —

“ They were convinced of the 
urgent need to de-escalate these 
tensions through a comprehensive 
political solution which would 
provide for the withdrawal of all 
foreign forces thus ensuring full 
respect for the sovereign tyr 
independence ad territoiral in-
tegrity of all States in the 
region including Kampuches.”
The difference be tween these two* 

texts is self evident. This is a measure 
of what may very humbly claim to 
have ach eved at the Conference o f  
the Non-Aligne ’ Fore:gn M asters- 
This was agreed to by Singapore. 
This was agreed to by the AS I7 AN  
countr es who are members o f 
the Movement. When we say that
we do not want foreign troops in any
country, it is not for fear of naming;
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a country that we are saying this. 
We are saying this because we mean 
it and this is what has to be under-
stood. Unfortunately this has not 
been understood by many, including 
some Members in this House.

I now come to the economic 
aspect which again has figured very 
prominently here. But before doing 
that I would not be satisfied if I do 
not add a foot-note to what has 
happened in Afghanistan. This seems 
to have entered the psychology, 
entered the thoughts of people her.* 
and elsewhere. References have been 
made repeatedly. I would like to 
tell the House what has happened in 
regard to Afghanistan; v* hy and how 
it has happened is for the House to 
decide.

In 1980 when this Government 
came into power we spelt out our 
ba~ic Ftand namely, that we are 
against the presence of foreign troops 
in any country. I will not go into 
that. Within one month The Soviet 
Foreign Minister came here. We 
told him the same thing. In May, 
there were certain proposals from 
the Afghan Government carrying 
within themselves the element of 
withdrawal of troops from Af-
ghanistan.

Sir, immediately after th? Soviet 
troops went into Afghanistan, what 
was the reaction every where in 
the world? one reaction was, very 
stridently and very prominently fea-
tured everywhere in the media, that 
Soviet Union wants to go to the warm 
waters of the Gulf and therefore, it 
has entered Afghanistan. I am not 
going into ?he details of that. I am 
only dwelling upon the question of 
how everyone reacted to this incident.

I had occasion to say in one o  ̂
my statements in Parliament that we 
have to sift. There are three aspects 
of The question. There is the local
national aspect; there is the regional 
aspect and there is the global aspect.

There were proposals from the 
other side. We urged upon Pakis-
tan; we urged upon everybody to- 
come and sit together. I had 
occasion to refer to this in last 
years debate also. I referred to the 
Mahabharata, when they fought in 
the day and negotiated in the night. 
But what was the difficulty ? There 
was no will and therefore, there was 
no way. That could be one aspect. The 
srared d ifficu lt  was, “ I f  I go and 
talk to Babrak Karma V* would amout 
to recognition of Babrak Karmal” .But* 
from the other side cams the reply. 
‘We are prepared to talk as members 
o f the party. We will not have a label 
of the Government if you so wish. 
We will come as leaders of the PDPA/ 
Then wha" ? It was not possible to 
say“ no” when the other side was- 
prepared to talk without any pre-
conditions. We wanted talks without 
any pre-conditions.

We went on harping on this be-
cause we wanted to sift These as-
pects. We were afraid that once it 
is regionalised or globilised the 
problem becomes infinitely more 
difficult to solve. If you localise it 
may be after a few meetings across 
the table it will be possible to see 
out way to a solution.

What has happened now ? There 
were some possibilities of talks starting. 
On these Ultra-technical grounds of 
recognition, the talks did not take 
place. They went right upto the 
brink; maybe, they went upto the 
table and they shied away.

Then, a very peculiar thing hap-
pened. The United Nations had al-
ready been seized of the problem. In 
January, 1980, a vote had taken 
place. The matter was brought to the 
United Nations General Assembly a 
second time. Why ? It is for the 
House to decide and lor the hon. 
Members to imagine what could have 
been the reasons. I am not against 
the United Nations General Assem-
bly. You can take anything there 
any num ber of times. But the more 
you take it to a place where it has 
already been voted by division, the
less is the possibility of this matter
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"being sorted out at that forum. 
This is commonsense. This should 
have tnen very clear to anyone.

Now, the Secretary-General has 
been asked to name a representative. 
Again, an ultra-technical qu ^stion has 
arisen. What is this gentleman to do? 
Is he to preside over the talks ? Is 
he to simply sit and watch the talks 
or is he to take part now and then ? 
What is his capacity ? What are 
his functions ?

I am relating the whole story so 
that you can compare these techni-
calities with the real issue. What 
was the issue and what are they 
fighting about ? What is meanwhile 
happening to the people of Afghan-
istan? Now, Mr. Brezhnev has come 
out with a statement. He says, ‘ ‘If 
Afghanistan is to be discussed along 
with the Gulf question, we have 
no objection.” What the other side 
wanted, he has now agreed to. 
The question has become regionalised. 
Tomorrow it can become globalised 
and then what happens ?

Now, when is the Gulf question 
proposed to be discussed ? Any idea ? 
Your guess is as good as mine. 
Obviously, therefore, the question of 
Afghanistan may now remain in cold- 
storage as a part of the gulf question 
This is the prospect they have brought 
Afghanistan to. We were saying 
from the beginning “ Please remove 
it, scoop it out of larger issues. 
Make it a national question and 
discuss it. What all we want is the 
withdrawal of the [foreign troops. 
That is what you said. That is 
what we want Gome on. Let 
us see how we do.”  Instead, techni-
calities crep*in and, today, the matter 
has Become infinitely more difficult 
of solution. I hope the represen-
tative of the Secertary-General is 
somehow able to make some break-
through. We wish him well. But what 
I  baye to submit to the House is this

seq iJ ic; of which hat m i ls
m atter m ieh m>re difficult.

I now pi33 01 r-o th? e^o.iDTtic 
question which a^ iin ..............

SHRI JY O T IR M 3 Y BD3U :
No cormmnts about China.

SHRI P. V. NARASIMHA RAO :
Sir, I would have made som; comment, 
had he not spoken in the last. He 
produced or seemed to produce some 
very old books, as very fresh evidence! 
I have made a statement on that. I 
have nothing to add to the statement. 
In that s*atennn*, I have categorically 
made it clear that after going through 
all the evidence available, we are 
convinced that we are in the right 
and what we consider the border 
between the two countries is the right 
border. That is our stand.

SHRI JYO TIR M O Y BOSU :
I am quoting from a publication of 
July, 1980. It is there.

SHRI P.V. NARASIMHA RAO :
My statement, if I remember right, 
was also made in July. It disposed 
of the cobwebs that were sought 
to be created or all the objections 
that were sought to be raised, all 
the new light that was sought to be 
shed; we have made things quite 
clear and there is nothing more to 
add. Therefore, that is an end of 
the matter.

We want normalisation with 
China. I have made that clear. 
As to that normalisation means, 
I have also made that clear and I 
have~ to add as a paranthesis that 
the last two or three months, there 
have again been some exchanges. A  
Parliamentary Delegation has been 
invited to China from India and, 
of course, we have our common 
friends shuttling between the two 
countries all the time. So, there is 
nothing to worry about:
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On the economic question, it is 
true that again the picture is very 
gloomy indeed. The Special Session 
of the United Nations which wanted 
to get the global round going the North- 
South dialogue started * has failed.
All these facts are known.

Now, I will not take much time 
of the House. But I would like to 
pinpoint certain aspects of this 
North-South dialogue which I think 
try to break new ground not adhering 
to the old cliches, realising the need 
to break new ground and think in 
new directions.

The military expenditure 
that is being incurred by the world 
powers today is well-known. The 
Brand - Commission report and several 
other reports have brougth out the 
absolute absurdity of going in for an 
armament race of this magnitude, 
while 6o to 70 per cent of mankind is 
wallowing in poverty. Therefore, that 
argument, is absolutely final; it is 
impeccable. There is nothing to add 
to that.

Sir, what unfortunately has not 
been understood is this concept of 
interdependence which has been 
adumbrated at the United Nations 

forums and also in the Brandt Comm-
ission report. This is something 
which it is not easy to understand.
I will just read a small portion. 
This is what Willy Brandt says :

“ The issue today is not only or 
eveu mainly one of aid, rather of 
basic changes in the world economy 
to help developing countries 
pay their own way__

It is not charity that they wan*; 
make them pay their own way.
“ ..........and the countries of
the North, given their increasing 
inter-dependence with the South, 
themselves need international 
economic reform to ensure their 
own future prosperity.”

So, it is mutual. Interdependence 
is. something which the developed

countries also have to realise.

“ The North-South debate is 
often described as if  the rich were 
being asked to make sacrifices in 
response to the demands o f the 
poor. We reject this view. The 
world is now a fragile and in-
terlocking system, whether for 
its people, its ecology or its re-
sources. Many individual socie-
ties have settled their inner con-
flicts by accommodation to pro-
tec ‘ the weak and to promote 
the principl s of justice 
becoming stronger as a result. 
The world too can become stronger 
by becoming a just and humane 
socitety. It is fails in this, it will 
move towards its own destruction.”

This is the central piecc of the 
whole thing. I f  we ask ourselves as to 
how many nations are convinced of 
this interdependence, we have to 
come to the conclusion that their 
number is very, very small ; they 
could be counted on fingers. This being 
the case, if  every citizen of a developed 
country thinks only of himself, only 
of what he is going to get in the next 
Budget, only of what he is going to 
get by voting a particular Party to 
power when election time comes, if 
this is the range of his thinking, it is 
futile to expect any realisati on of 
interdependence in those countries; 
and if the people are not convinced, 
it is equally futile to expect any 
political Party, in open societies where 
elections take place, to go against the 
wishes of, or the trends of thinking 
among, the people. Therefore, it is a 
very big question, not merely confined 
to the Heads of States, not merely 
confined to the Governments, but it 
envelops all the people of all the 
countries. Now, has this effort been 
done? If we ask ourselves this ques-
tion, the answer is “ no”  ; we have 
not done it. But strangely and re-
markably, there is one person who 
has done it 40 years ago, and that 
was Mahatma Gandhi. He went to the 
Lancashire mill poeple and said 
something which, is absolutely classic 
in the annals of political economy. He 
went to the people who were affected.
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How many would dare to go there. 
I do not know. He goes to diem and 
gives them a straight talk.

“ Pray, tell me what I am to do 
with the fifth o f the human race 
living on the verge of starvation 
and devoid of all sense o f self- 
respect__ ”

These are his words.

“ It should occupy the attention 
even of the unemployed o f Lan-
cashire. You have told us o f the 
help Lancashire gave us during the 
famine of 1899-1900. W hat 
return can we render but the 
blessings of the poor.”

This is what he says. So, this in-
terdependence between the poor 
people of India and the 
the workers of Lancashire was first 
established by Mahatma Gandhi.

Not only that, he went into the 
intricacies of the question so long 
ago as 1931.

“ There is no boycott of British 
cloth as distinct from other for-
eign cloth since the 5 th March 
when the truce was signed. As a 
nation we are pledged to boycott 
all foreign clo h. Bu in 
case of < n honourable 
settlement between England 
and India, that is, in case of a 
permanent truce, I should not 
hesitate to give preference to 
Lancashire cloth over all other 
foreign cloth, to the extent that we 
may need to supplement our cloth 
and on agreed terms.”

We want to supplement our 
cloth. We are prepared to take 
your cloth provided there is an 
understanding. Then he went 
on to say, “ But how much relief 
we can give you, I do not know. . . 
You must recognise that all the 
markets of the world are now not 
open to you. What you have done, 
all other nations are doing to-
day.”

Sir, he said, “All are doing the 
same tiling, the same exploitation. 
So, where do you stand, my dear 
friends ? ”

This is what he said to the people 
of Lancashire, those who were them-
selves in difficulty due to unemploy-
ment as a result of the Swadeshi 
Movement here. Then he says :

“ I am pained at the unemploy-
ment here, but here there is no
starvation or semi-starvation.
In India we have both.”

Now, can we imagine a person go-
ing to those very people in what mood 
they would have been, one can ima-
gine—  and telling them the whole 
truth in this can didmanner, in this 
absolutely straight manner.

This is the kind of dialogue that 
is needed to-day , between the rich 
and the poor. This is the kind of dia-
logue that is needed between the 
North and the South. I am not able to 
say whether this will materialise, but 
it will have to materialise.

The President of Tanzania is 
here. He is one of the respected leaders 
of Africa. There are severaL heads of 
State like this, who can infuse some 
re-thinking on this question and that 
is why this limited summit in Mexico 
is being planned. Now, there are many 
reports about w'hen it is going to be 
held, and how' it is going to be held.
I will not take the time of the House 
by going into those questions. But 
this limited summit, mini summit as 
it is called we have an easy word for 
everything is going to address iteself 
without any agenda, without any 
agreement, without any negotiations, 
without anything of the kind. It will 
be a meeting of mindf, It is intended 
to be a meeting of minds. Twentyone 
or twentytwo or twenty-three Heads 
of State, or Government come to-
gether. The expectation and hope is 
that this barrier between the South 
and the North which has been created 
artificially and also as a result of 
historical circumstances, will at
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least be partly demolished when these 
people meet in a  small .group of 
twentyone or twenty three. It is not 
tha there is any discrimination but it 
is only because it is p3ssible to do 
some serious thinking only in a 
smaller group that this is being 
planned.

I now come to the last portion of 
what I wanted to submit to the House. 
I said that for the eighties there is a 
need for a new dialogue, a new line of 
thinking. I am not claiming any in-
fallibility, I am not claiming that his 
alone can be the thinking. But there 
are certain experiences o f past de-
cades which we can ignore only at 
our peril. One is that there is no 
alternative to the non-aligned move-
ment. Let the decade o f the eighties 
see a fresh strengthening o f the non- 
aligned movement so that it becomes 
a really crucial input in international 
affairs, much more crucial than it is 
to-day. No one can suggest an alter-
native to this as far as I can see and, 
therefore, this has to be done. This is 
easier said, than done because we 
know how it is. W e have seen the di-
fficulties. But, I have no doubt that 
the non-aligned movement, which has 
now completed twenty years, has 
come of age; it has attained a cer-
tain maturity on the basis o f which, 
and on the strength o f which, it 
could go ahead with greater con-
fidence.

Sir, I have not read about any 
movement which could run for 
twenty years without any m ilitary 
sanction, without any other kind of 
sanction, without any office, without 
any business rules which has still, 
for twenty years, remained united and 
come to be the most purposeful 
movement to-day. Compared to the 
non-aligned, I would like to ask : 
W hat are the aligned doing ? They 
are only preparing for the destruction 
o f the world and, i f  there is anyone 
who is trying to save the world, it is 
the non-aligned movement and, that 
too without any o f these instruments, 
T h at is w hy it is said :

fafa I

It does not depend on instruments, 
it depends on the w ill to do something. 
So, the non-aligned movement has 
exhibited this w ill for the last twenty 
years ; it has not been smooth-sailing 
awlays ; it has faltered ; it has stum-
bled and fal en down, only to get up 
and go ahead and this is good ex-
perience for any movement. No move-
ment has smooth-sailing throughout. 
I f  it does, once it goes against a hurdle, 
perhaps it will never rise. T h at is 
not the case with the non-aligned 
movement and, therefore, the first 
pre-requisite o f the eighties, the de-
cade o f the eighties, has to be the 
strengthening o f the non-aligned 
movement.

W hat do we have outside the 
movement ? W e have only, as I 
said, attempts —intentional or uni-
ntentional, intended or unintended—  
of bringing the world to a disaster.

T h e n , there is another thing 
also going on, another process o f 
dividing the non-aligned world. 
One does not know what they get 
out o f this. T h e  only guarantee 
of peace that is available to m an-
kind is being tom  to bits, or is 
sought to be torn to bits, by weaken-
ing the unity o f the nations. As 
pointed out yesterday by Shri Chavan 
Ji, this Conference in Delhi could 
take some legitimate pride in having 
kept the movement united. I f  you 
only compare it with the prognosis 
that was made all over the world, 
in all the media, then it was an anti-
climax for both. Therefore, it 
must have come as an astonishment 
to them. W e have to convince all 
these small countries that beyond 
the movement, outside the move-
ment, they have nothing but extin-
ction, There is nothing for them 
because to take the umbrella of 
Great Power or to take the protection 
o f armaments as such is, as I said, 
to have a canopy o f clouds to save 
your-self from rain. This is a self- 
defeating process and they will 
have to understand this.
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The other very important point 
which the decade of the eighties 
will have to understand or make 
others understand is that technology 
has subordinated ideology and, that 
technology has become neutral to 
ideology. What one system can 
do the other system also can do 
likewise. So, the war of ideology, 
the tussle between the systems, 
has lost much of its meaning. It will 
be very difficult for people to under-
stand this or to agree to this. But,
I am making a statement which 
I implore Members of the House to 
consider, to ponder over.

There is constant talk of Confi-
dence-building measures. But what 
do we start with ? Do we start with 
armaments ? If one system thinks 
that it is saving mankind from the 
other system, it is only deluding 
itself. But both system are showing 
the signs, the unmistakable symptoms 
of their own respective limitations 
within themselves. Is it possible 
for the systems to co-exist or even to 
come into the mood of Co-existence ? 
Therefore, in the 1980s the very easy 
formula of systems which we are all 
used to, I an used to, you are all 
used to, will not work. We will 
have to see that every system, 
even without making an admission, 
even without making a public con-
fession, will have to look inwards 
and see where it is cracking. The 
world abounds in examples cf such 
cracking. I dont have to name the 
countries. This is happening today 
and if we do not go to the root of 
this and try to evolve a system 
which is good for co-existence it 
will not be possible for the 1980s to 
pass off peacefully.

Therefore, I would just read four 
sentences from a statement made 
by Pandit Jawahar Lai Nehru. 
Long ago he said very clearly :

“Millions of people believe in 
what is called Western capi-
talism. MilUons aisobelieve in 
Communism. But there are many

millions who are not committed 
to either of these ideologies and 
yet seek, in friendship with others, 
a better life and a more hopeful 
future.”

Therfore, this is what we haVi to 
diagonse. Where is the rot setting? 
Where has it set in and how can 
mankind take it out ? May be old 
habits die hard. We have been 
brought up in certain systems 
and it may not easy for us to think 
beyond the system but at least the 
new gereration will have to do it. I 
have no doubt that the responsibility 
is going to fall on the new genera-
tion which, I think, is no* committed 
to one system or the other irrevo-
cably.

Therefore, Sir, there has to be 
total commitment to the concept 
of and the reality of an indivisible 
world— indivisible in all respects—  
in peace, in progress, in prosperity 
and, if not, in co-extinction. This 
is the indivisibility of the world. 
Today we are at the cross-roads. 
I have no doubt that good sense 
will prevail and mankind will take 
the right road.

Sir, I have taken much time. 
I would in the end appeal to all 
the hon. Members to withdraw 
their cut motions and see that the 
Demands are passed unanimously.

MR. DEPUTY SPEAKER : 
If the House agrees, I will put all 
the cut motions together to the Vote 
of the House.

Cut Motiosns Nos. 1 to n ,  15 
to 21, 23, 25 to 32 and 34 to 66 were 
put and negatived.

MR. DEPUTY SPEAKER : 
I shall now put the Demand for 
Grant relating to the Ministry of 
External Affairs to the Vote of the 
House. The question is :

“ That the respective sums not 
exceeding the amounts on 
Revenue Account and Capital 
Accounts shown in the fourth 
column of the order paper be 
granted to the President out of the
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Consolidated Fund o f India to demand entered in the second
com plete the sums necessary to colum n thereof against Demand
defray the charges that w ill come No. 31 relating to the Ministry o f
course o f paym ent during the External Affairs.’
year ending the 31st day o f M arch,
1982, in respect o f the head o f

The motion was adobed
Demand for grants 1 9 8 1 - 8 2  in respect of all Ministry of external Affairs voted by Lok Sabha.

N o  o f  N a m e  o f  D e m a n d  

D e m a n d

A m o u n t  o f  D e m a n d  f o r  G r a n t s  o n  a c c o -

u n t  v o t e d  b y  t h e  H o u s e  o n  1 3- 3-  1 9 8 1

A m o u n t  o f  D e m a n d  

f o r  G r a n t  v o t e d  b y  

t h e  H o u s e

R e v e n u e

R s .

C a p i t a l

R s .

R e v e n u e

R s .

C a p i t a l

Rs.

M IN IS T R Y  O F  E X T E R N A L  A FFA IR S  

3 i Ministry of External Affairs 25,73,27,000 4,78,51,000 128,€6,34,coo 23,92,56,000

M R  D E P U T Y  S P E A K E R  : 
N ow  the House w ill take up Discu-
ssion and V oting on the Demands for 
Grants under the control o f the 
M inistry o f Petroleum, Chemicals 
and Fertilizers.

m * iit : (ffffiT)

(arcsm )

T H E  M IN IS T E R  O F  S T A T E  
IN T H E  M IN IS T R Y  O F  H O M E  
A F F A IR S  A N D  D E P A R T E M T  
O F  P A R L IA M E N T A R Y  A F F -
A IR S  (SH RI P. V E N K A T A S U - 
BBA IA H ) : I said that we will 
make a statement before the House 
adjourns. T h at is what I have said.

SHRI JYOTIRM OY BOSU : 
(Diamond Hourbar) 4’0  clock, that 
was what was decided.

TFT 3TFtTf : 4 *PT

*m r ^
4 sn? ferr «rr »

SHRI P. VJINKAIASUBB- 
AIAH : 1 said*, he v ill make a 
statement before the House acyourns- 
l*et the I'etroleum Ministry’s 
Demands Discussion be taken up 
just now.

aft : Tfeff t c

2 w  w <  m i | f r  *rc ^  
if sr^ff $
4 £*r 1 sv n r

nff p T  t ?  («2WWWr)

SH R I P. V E N K A T A S  iJFB- 
A IA H  I did not say it. Please 
don’t mis-quote me. I said, by this 
evening. I said, the Minister w ill 
make a statement before the House 
adjourns. Please don’t misquote me.

M R . D E P U T Y  S P E A K E R  : W ill 
he make a statement at the end o f 
the day ?

SH R I P. V E N K A T A S U B B - 
A IA H  : W hat I said was th at the 
Minister will make a statement 
by this evening. W hat I am  sug-
gesting is, let the Discussion on the 
the Demands o f the M inistry o f  
Petroleum Cheim icals and Fertili-
sers be taken up now. Before the 
House adjourns, he w ill make the
statement.

M R . D E P U T Y  S P E A K E R  
A ll right, now w e take up the 
Demands relating to the M inistry 
o f Petroleum...........

t w  Hlffr
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SHRI GEORGE FERNANDES 
(Muzaffarpur). Why cannot he make 
the statement just now, Sir ?

MR. DEPUTY SPEAKER : 
There seems to be some difficulty. 
If it is ready, they will themselves 
come.

SHRI GEORGE FERNANDES:
It is ready.

SHRI P. VENKATASUBBAIAH: 
I have promised that the Statement 
will be made before the House ad-
journs.

MR. DEPUTY SPEAKER : 
Before the House adjourns.

SHRI GEORGE FERNANDES: 
But, Sir, the Minister came pre-
pared to make a statement. Let the 
statement be made by him. Let him 
present the statement.

SHRI JYO TIR M O Y BOSU: 
Why should the House be treated 
lightly, Sir?

MR. DEPUTY SPEAKER :
Nobody treats the House so lightly 

as you do !

SHRI P. VENKATASUBBAIAH: 
Mr. Fernandes, I do not treat the 
the House lightly. What wre have 
said is that we will make the statement 
this evening.

SHRI GEORGE FERNANDES: 
Why not now ? The Minister came 
ready to make a statement, at 4.0* 
clock. Has he come to make the 
statement or not ? Let him say 
‘No*.

SHRI P. VENKATASUBBAIAH: 
’How do you know ?

SHRI GEORGE FERNANDES : 
He came to make a statement at 
4  O ’ clock.

(.Interruptions)

*ft jrftrnr : »T5ft
jpfr 5trt 3*4  jir *  *  1

g *?  *aV< f  .Mf SHU Jfff |  I
s w r  ipc s j w t  &fr f 1
( W S H )

SHRI P. VENKATASUBBAIAH:
Sir, if it is your desire that the Minister 
has to make a statement just now, 
we have no objection.

MR.DEPUTY SPEAKER : I 
think he is already ready with the 
statement. So, let it be made. I 
request the hon. Minister to make 
the statement.

STATEMENT RE : REPORTED
DEATH OF A BOY DUE T O  

SHOOTING BY POLICE ON 
A RUNAW AY TAX I IN DELHI 

ON 30-3-1981

THE MINISTER OF STATE 
IN THE MINISTRY OF HOME 
AFFAIRS (SHRI YOGENDRA 
MAKWANA) : Sir, with a view ro 
checking the rising trend of crime, 
the Delhi Police have adopted, 
measures like patrolling by wirelest 
fitted vehicles nake Bandi a 
strategic points, and posting of 
pickets at vulnerable points. Barriers 
have been placed at selected places, 
where during the night, vehicles 
are checked. In the early hours of 
30th March, 19S1, a Taxi Car 
No. DLT 5236, came from 
Azadpur side towards the General 
Store Police Picket. It was signalled 
to slow down for purposes of checking. 
Instead of doing so the driver of 
the vehiclel hastily reversed with 
the intention of speeding away from 
a side road. On seeing the side road 
similarly blocked, he drove straight 
at a very high speed towards the police-
men on checking duty. Head Constable 
Mohinder Singh narrowly escaped 
being hit by the vehicle and Constable 
Subhash Singh who was standing next 
to a drum, used for checking purposes 
was hit by the same drum, on 
his right leg. Constable Subhash 
Singh fell on the ground due to the 
impact. The car dragged the drum 
along for more than 12 feet.


